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Title: Further discussion on the Interim Budget (General) for the year 2009-10; Demands for Grants on Account in respect of
Interim Budget (General) for 2009-10 and Supplementary Demands for Grants in respect of Budget (General) for 2008-09.
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MR. CHAIRMAN: The House will now take up General Discussion on Interim General Budget for the year 2009-2010, discussion
and voting on Demands for Grants on Account (General) for the year 2009-2010 and discussion and voting on Supplementary
Demands for Grants (General) for the year 2008-2009.

Hon. Members present in the House whose cut motions to the Demands for Grants on Account have been circulated may, if they
desire to move their cut motions, send slips to the Table within 15 minutes indicating both the name of the Ministry and the serial
number of the cut motions they would like to move. Only those cut motions will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In case,
any Member finds any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Motions moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third
column of the Order Paper be granted to the President of India out of the Consolidated Fund of India, on account,
for or towards defraying the charges during the year ending the 315t day of March, 2010 in respect of the heads of

Demands entered in the second column thereof against Demand Nos. 1 to 33, 35, 36, 38 to 62, 64 to 74, 76, 77
and 79 to 105."

* Moved with the recommendation of the President.

MR. CHAIRMAN: Motion moved:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account
shown in the third column of the Order Paper be granted to the President of India out of the Consolidated Fund of

India to defray the charges that will come in course of payment during the year ending the 315t day of March, 2009,
in respect of the heads of Demands entered in the second in the second column thereof against Demand Nos. 1 to
3,6,8,10to 19, 21, 23 to 25, 27 to 33, 35, 38 to 43, 46 to 51, 53 to 55, 57 to 62, 64, 65, 67 to 69, 71, 72, 74,
77,79, 80, 83 to 88, 90 to 101 and 103 to 105."

SHRI ANANTH KUMAR (BANGALORE SOUTH): Mr. Chairman, Sir, I rise to participate in the debate relating to the Interim
General Budget presented by the hon. Finance Minister, Shri Pranab Mukherjee for the year 2009-10. [r35

Before going into the merits of the Interim Budget, I felt a very senior politician and administrator like Shri Pranab Mukherjee,
who presented a couple of Budgets 25 years back, has again come back and the entire country was hoping that he will come out
with some solutions because in the last five years, the country has been facing an economic crisis, agricultural crisis,
unprecedented inflation, price rise, and in the last few months we are reeling under economic recession. Therefore, the country
was hoping that an experienced person like Shri Pranab Mukherjee will come out with some solutions to these challenges. There
is gloom and despair all over. When there is gloom and despair, there may be a flickering of hope. But unfortunately, he has
failed. His Interim Budget has failed to bring out the Indian economy from the depths of recession.



If I want to use the cricketing terminology, analogy, I felt that Pranab ji has come as a night watchman of a crumbling innings, of
a crumbling team. He has not presented the Budget here as the hon. Finance Minister. He has presented the Budget as the hon.
External Affairs Minister and as also having the responsibility of being in-charge of the Union Government when the hon. Prime
Minister is indisposed. But we also thought that it is an opportunity for him. It is an opportunity for him to set right whatever has
gone wrong in the last five years under the troika of Dr. Manmohan Singh, Shri Chidambaram and Shri Montek Singh Ahluwalia.

Actually, UPA inherited a very strong economy from the NDA led by Shri Atal Bihari Vajpayee. They themselves have
admitted this. When the first Economic Survey was presented by Shri P. Chidambaram to Parliament in July, 2004, he said in the
following words:

"The economy appears to be in resilient mode in terms of growth, inflation and balance of payments, a combination
that offers large scope for consolidation of growth momentum with continued macro economic stability."

But what has happened now? What has happened after five years of UPA's misrule and mismanagement of the economy? It is
only repetition of the previous performance of Manmohan Singh ji and the previous performance of Shri Chidambaram in his
United Front avatar. Actually, when we inherited five years of Manmohan Singh ji under Shri Narasimha Rao and two years of
Shri Chidambaram under UF, whatever the economic situation the NDA inherited from them was very grim.[mas]

In 1998, the economic growth had slowed down to five per cent, the agricultural growth was negative, food grain production had
crumbled from 199 million tonnes to 194 million tonnes, industrial production was at 4.2 per cent, export performance was less
than three per cent and fiscal deficit was 6.1 per cent. This was the situation in 1998.

14.00 hrs.
(Mr. Deputy-Speaker in the Chair)

From that situation, in 2004, when they inherited the strong resilient economy of NDA under Shri Atal Bihar Vajpayee, the
economy was growing at a pace of 8.52 per cent, GDP had grown by more than 40 per cent in the last five years — 1998 to
2004, foreign exchange reserves were at a historical high of $ 100 billion and inflation was around four per cent. All this was
despite Pokharan II, Kargil War and sanctions imposed by the US. We gave them a very resilient economy, very sound economy.

Unfortunately, Dr. Manmohan Singh and Shri P. Chidambaram repeated their past performances of 1991 to 1996 and 1996 to

1998.

There is price rise, #gens::1 @R Ul @1 Fcllolol o, WP BT BRI 3 3t B e Afdboer s snGH! @ iz &, b @ e f&on, &3 U
oot I Samel @) ez &= 3liz oilsmamer @) ez = fbaer, Siawr siiz sllsiiel w1 b Briwe 3 Asie 81 28 &) Let us see the inflation, the
price rise in the last five years. In 2004, people were getting rice at the rate of Rs. 16 per kilogram and now it is Rs. 36. Da/ was
sold at Rs. 30 per kilogram, which is now costing Rs. 52. They used to get any cooking oil for Rs. 50 a litre, and now its price is
Rs. 70. The same thing is with respect to wheat. gr-31¢ & gt sae a1 1),

What is the answer for this price rise in this Budget? The Government is saying that inflation is coming down to less than 4 per
cent. It is 3.7 per cent as per the Wholesale Price Index. I want to ask a direct question to the hon. Leader of the House. What
about inflation of food prices? It is still hovering at 11.7 per cent. Why is it hovering at 11.7 per cent? What is the Government
doing? Why did the Government do nothing in the last five years about managing the price line, pegging the price line of
essential commodities which are the succour of the common man? What happens to the aam agdmi?(s371

There is a huge agrarian crisis in the country. When I say agrarian crisis, I want to say with the help of the records that farmers
are committing suicides in huge numbers. In the last 12 years, 1,90,753 farmers have committed suicides in the country. The
year 2004 onwards, year after year, 18,241 farmers, 17,131 farmers, 17,060 farmers have committed suicides. Where have these
suicides taken place? They took place in the State of Maharashtra which is under the leadership of Congress Party. In the last 50
days, 47 suicides took place only in Vidarbha. They took place in the State of Andhra Pradesh which is under the leadership of
Congress Party. They took place in Uttar Pradesh, especially in Bundelkhand region.

This Government gave a debt waiver package last year. We know the results. Nothing has changed. Dr. Swaminathan has given a

very clear recommendation. Hon. Leader of the House knows about it. Dr. Swaminathan said that credit facilities, affordable
credit, remunerative prices to the farm produce, power and irrigation, farm inputs at subsidised rates are very important. We
have been pleading, we have been urging the Union Government that the interest rate on farm loans should be slashed to four
per cent. That is recommended in the Dr. Swaminathan Committee's Report. This Government appointed that Committee to go
into the agrarian crisis. That was one of his important recommendations. But even today the nationalised banks are giving farm
loans at the rate of seven per cent. Our Government in Karnataka, headed by the hon. Chief Minister B.S. Yeddiyurappa has



brought it down to three per cent. Another Government of ours, in Madhya Pradesh under the leadership of Shri Shivraj Singh
Chauhan has slashed the interest rate on farm loans to four per cent. I do not understand what this Government is doing about it
apart from shedding crocodile tears about the plight of the farmers. I do not understand what the Union Government, which talks
about Aam Aadmi today, which talked about Garibi Hatao years back, is doing about it.

What about the rising unemployment during these times of recession? About a year ago, in 2008 when we raised this subject in
this august House, the Prime Minister and the then Finance Minister said, "Do not worry! The Indian economy is decoupled with
the world economy especially vis-A -vis the subprime crisis of the US". They also assured the hon. House that our economy is
insulated, that our fundamentals are strong, and that we need not worry. We were told that everything was hunky-dory. But what
has happened, Sir? In the last three months, in every sector - garments, IT, BT, construction workers, textiles, manufacturing,

automobiles - there have been shut downs, there have been lay offs, and they are working with 10 to 20 per cent of their
capacity. According to a moderate estimate, more than five million jobs have been lost in the last three months; and there is a
possibility of two crore people losing their jobs. In textiles alone seven lakh jobs have been lost.kmr3s]

What is the solution in this Interim Budget? Hon. Minister and the Leader of the Opposition, Shri Pranab da had said that it is
only a Vote on Account, do not have any hope. Then also, we would not have excused him, we would not have excused the
Government, the country would not have forgiven them. But they would have understood. But they came out with an Interim
Budget, which is much more than a Vote on Account. What is that they have given?

I want to go into some of the important things. If at all, the UPA brought back the entire economy from 1991-1998 mess under
Dr. Manmohan Singh and Shri Chidambaram, and suddenly, the Indian economy started blooming and blossoming, there were
three important reasons. Firstly, investment in infrastructure — Pradhan Mantri Gram Sadak Yojana, Golden Quadrilateral,
housing, more than 70 lakh houses being constructed, the communication revolution, Sarva Shiksha Abhiyan, there was useful
investment, useful expenditure with a great return not only to the society but to the industry. But in the last five years, actually
the Government's expenditure has increased by 30 per cent, unproductive expenditure; the revenues had dipped by 10 per cent.
Usually the Congress party speaks, the UPA Chairperson also speaks very high about the NREGP. Today morning also, the
concerned hon. Minister has stated as to how successful NREGP is.

I want to submit before you this. What is the Central allocation for the NREGP? For the 2006-07 Revised Estimates (RE), the
Central allocation was Rs.11,300 crore; number of districts — 200; and per district allocation — Rs.56.5 crore. In 2007-09 RE, the
Central allocation — Rs.12,000 crore; number of districts under NREGP — 330; and per district allocation was slid down to
Rs.36.4 crore. In 2008-09, the Central allocation — Rs.16,000 crore; number of districts under NREGP — 596, that is, all the rural
districts in the country; and per district allocation — Rs.26.8 crore. That is, from 2006-07, from Rs.56.5 crore, it has come down
to Rs.26.8 crore. This is what has happened to the NREGP. This is the flag ship programme — Bharat Nirman. This is one of the
charters of NCMP. Regarding the unutilised funds under Rural Employment Programmes, all of us know that there are five
programmes for rural employment — SGSY, SGRY, IAY, NREGA, PMGS. I am directly putting forth to the hon. Minister — I do
not want to make any wild allegations — and I expect and request, through your kind self, Sir, that the Government will give
answers to these questions, to the entire country. [s391 The allocation under RE during 2006-07 for SGSY is Rs.1200 crore and the

unspent balance as on 315t December 2006 is Rs.558 crore. For SGRY, the RE allocation during 2006-07 is Rs.3000 crore and the
unspent balance as on 315t December 2006 is Rs.1352 crore.

For IAY, during 2006-07, the allocation was Rs.2920 crore and the unspent balance is Rs.1334 crore. For NREGA, Rs. 11300
crore was allocated and the unspent balance was Rs.4479 crore. For PMGSY, the RE allocation during 2006-07 was Rs.5476 crore
and the unspent balance was Rs.2556 crore. So, out of the total allocations of Rs.23896 crore, the unspent balance was Rs.10278

crore. This is there in the 29t Report of the Standing Committee on Rural Development on Demands for Grants of 2007-08.

What about the flagship programmes, what about the investment in infrastructure and what about the capital asset formation?
Why is there this lacuna? Whom are they hoodwinking?

Actually one of the charters of the Budget as well as NCMP, says this and I will read it out for the benefit of Shri Pranab
Mukherjee. It says:

"Providing universal access to quality basic education and health."

How much did they provide for this? For health, instead of providing four per cent as they had planned or anticipated, they
provided 0.26 per cent of Central Government expenditure as percentage of GDP. They themselves have set the record for them.



It is not because of our pressure or demand; of course, we are going to demand. They themselves said this. Hon. former Finance
Minister, Shri Chidambaram, day in and out, in every Budget said that they are going to spend four per cent on GDP on health
and education. How much did they spend? In 2004-05, they spent Rs.0.26 per cent; in 2005-06, it was 0.27 per cent; in 2006-
07, it was 0.29 per cent; in 2007-08, it was 0.32 per cent in RE. What a dismal performance! This is about health — the
budgetary allocations on health services in India. The same is the performance regarding education. Here also, they have not
crossed more than two per cent of the total GDP. They also said that they would accelerate fiscal consolidation and reforms. Let
us examine how much is the fiscal consolidation? That is a very important factor. [pao]

Sir, the hon. Minister in charge of Finance has said in his Interim Budget that the fiscal deficit, actually according to his estimates
it was to be 2.5 per cent but now because of recession and inflation, will be around 6 per cent. I would like to humbly remind
him what my dear colleague in the other House had said. He said that the Interim Budget statement of hon. Pranab Mukherjee is
like Satyam's balance sheet which contains all fudged figures, away from truth.

Sir, a couple of days back the Prime Minister's Economic Council, before the Minister has presented the Budget, has said and has
also put on the web that the fiscal deficit will be 8 per cent. We all know, Sir, if the Union government's fiscal deficit is 8 per cent
then the State Governments' fiscal deficit will be around 3.5 to 4 per cent. That together makes the fiscal deficit of 11.5 to 12 per
cent of the total GDP. If I want to remind your kind-self and all the hon. Members of this august house as well as Shri Pranab
Mukherjee, Sir, the same thing had happened in 1991. The fiscal deficit of the country unfortunately became more than 10 per
cent of the GDP. Just because it became 10 per cent of the GDP, India had to mortgage its gold in international banking
institutions. That was the pathetic condition. Once again this UPA Government, under the leadership of Shri Manmohan Singh,
under the great guidance of Shrimati Sonia Gandhi, is taking the country to the abyss, the same situation. I feel, Sir, the fiscal
deficit will not be stopping at 11.5 to 12 per cent.

He knows, Sir, that in the last five years of Shri Chidambaram's administration or maladministration of the economy,
under the guidance of Shri Manmohan Singh as well as Shri Montek Singh Ahluwalia, there has been non-budgetary liabilities of
the Government of India. What about the oil pool account, the oil bonds? Under the Sixth Pay Commission, 40 per cent of the
arrears is given to the employees whereas the Government is charging hundred per cent of income tax on the Sixth Pay
Commission's devolution and 60 per cent of the arrears they are going to give later. They are not going to release it now. All
such things have happened. Therefore, the fiscal deficit is going to be a huge problem. I do not know how they are going to
handle it because they are not bothered. Anyway, they are going out of this Government.

Jurezrel Asice & 3mucht urdt 31 15 36T dictel arct 3iie &
oft Ty sierar: (a¥cll): surwer #glce, Holofler AcFeT s oI dldl 38 &) 2 PG 3 b 508 10-15 Biee 31z dicor At

SHRI ANANTH KUMAR : They are not going to come back again by people's mandate. Therefore, they are not worried or
bothered.

I feel, Sir, that the UPA Government under Congress leadership and Shrimati Sonia Gandhi's leadership is a callous and clueless
Government. We reminded them, warned and told them that global crisis is coming. You are unable to handle inflation. You are
totally frittering away whatever initiatives or whatever assets Shri Vajpayee Government has created. [r411 You are frittering away

the entire fiscal consolidation. They just did not do anything for the last five years.

What has happened to our Forex reserves? Now Forex reserves are 280 billion US dollars but when the UF Government handed
over the power to us in 1998, it was only 30 billion US dollars. It is because of our toil, our hard-work, our vision and our
consolidation, it reached a peak of 280 billion US dollars. Now the hon. Leader of the House knows everyday we are losing one
billion US dollar. Not only that, lakhs of NRIs are coming back to India because of the economic down turn in the West and in the
US. As the NRIs are coming back, the NRI remittances are depleting. Not only that, we all very well know that there is trade
deficit. The imports are higher than exports. When there is a trade deficit, there is no question of earning our foreign exchange
through international trade. The exports are not growing at all. When NRIs are also coming back, their remittances are falling.
Our forex reserves are depleting by one billion dollar per day. This is the situation under UPA.

What about the tax revenue? The hon. Minister, Shri Pranab Da who presented the Budget said that this year there will be a short
fall of Rs.60,000 crore. I want to warn this Government that if the present trend continues, the shortfall will not be only
Rs.60,000 crore, but the shortfall will be Rs.100,000 crore. It will be Rs.1 lakh crore. Why? It is because there is a great fall in
both collection of direct and indirect taxes. I do not know how the hon. Minister, Shri Pranab Da has said in his Interim Budget
Speech that next year's fiscal deficit will be 5.5 per cent. It is actually laughable. I do not know why he got so misguided by his
officers. I know he owns up the responsibility for this mess, But at the same time, how is it to have 5.5 per cent of fiscal deficit,
next year the economy has to grow by leaps and bounds at the rate of 11 per cent? He also knows it. When economy is slowing



down at seven per cent and next year, the GDP growth may hover around five per cent, how is he going to expect 5.5 per cent of
fiscal deficit? We are going towards a great crisis as a country. After four or five years of total mismanagement by a troika of Dr.
Manmohan Singh, Shri Chidambaram and Shri Montek Singh Ahluwalia, here is a very experienced veteran politician who is a
trouble shooter for UPA. He announced that it is an Interim Budget. The country expected that he will come out with some
solutions. A flicker of hope and a ray of hope was there.[r42]

He has lost the opportunity for himself; he has lost the opportunity for the Government and he also has lost the opportunity for
the nation as well, That is the most unfortunate thing.

Sir, the Satyam Corporate fraud has become a very serious matter. I want to ask a question to the hon. Minister whether it was
only a corporate fraud or a fraud perpetrated by the Congress misrule in Andhra Pradesh under the leadership of Shri Y.S.
Rajasekhara Reddy. There are many proofs for that. I do not know why the Government is dithering to appoint a Joint
Parliamentary Committee to go into this Satyam episode. Why are the Government not ready for this? Why do they want to save
the Chief Minister of Andhra Pradesh for his malpractices and corruption? Satyam is not only a corporate fraud but Satyam is a
fraud of Congress on the nation. The name is Satyam but they have done a-satyam! I want to charge the Government directly on
this aspect. Many things are going around. The State Government has allotted a road work at an estimated cost of Rs. 121 crore
to M/s Maytas Infra on nomination basis without calling a tender for that. The road work in Cuddapah was given away on
nomination basis setting aside expert opinion. M/s Maytas infra has taken up the Gandikota work; a 30 kilometre long road would
get submerged when the work of this project is completed. Therefore, an alternative road was required to be laid.

DR. CHINTA MOHAN (TIRUPATI): Sir, I am on a point of order.

MR. DEPUTY-SPEAKER: What is the rule?

DR. CHINTA MOHAN : Sir, the hon. Member is making wild allegations and accusations against my Party and others.
MR. DEPUTY-SPEAKER: You will have to quote the rule, otherwise nothing will go on record.

(Interruptions)* a€;

* Not recorded

SHRI ANANTH KUMAR : Sir, therefore, I urge upon the hon. Leader of the House that while replying to the debate he should
assure the country that they are going to appoint a Joint Parliamentary Committee to go into the entire Satyam fraud and not
only that he should also assure the country that the Government will not spare anybody who is found guilty including the hon.
Chief Minister of Andhra Pradesh. The investigations should go on transparently.

Sir, what is the prescription of the Government to tide over the present crisis? The prescription of the Government firstly is high
interest rates. The Government wanted to wipe out liquidity; they wanted to remove liquidity; they wanted to suck the liquidity
and they have sucked the liquidity from the Indian economy to the tune of Rs. 3,50,000 crore. When we were in the Government
under the leadership of Atal Bihari Vajpayee we invested in infrastructure; we slashed down the interest rates from 14.5 per cent
to 8 per cent and because we slashed down the interest rates, credit in the market was available at 6 per cent. [ra3]

I do not understand it. They reversed the whole thing. They sucked the liquidity, they raised the interest rate to the extent
of harming the common man and doubling the EMIs of aam aadmi who have purchased the television sets, the two wheelers and
who have built or purchased a small house. They have all suffered. Because of this malprescription, the country is in this
situation. Therefore, I feel that ultimately, there is no hope for India under the economic misrule of UPA Government led by the



Congress Party, under the leadership of Dr. Manmohan Singh and the guidance of Shrimati Sonia Gandhi. We want a strong
leader who can deliver, a strong and determined leadership and a decisive Government. The NDA feel and urges that the people
of this country, in the ensuing Lok Sabha elections, will give the mandate to the NDA led by Shri Lal Krishna Advani who has
always been described as Abhinav Sardar Vallabbhai Patel. Under the Prime Ministership of Shri L.K. Advani, I think we can bring
back the entire country from this economic mess. We will again do what we did under the leadership of Shri Atal Behari
Vajpayee. We will do it under the leadership of Shri L.K. Advani at the service of the people. The UPA Government have failed
miserably.

When the hon. Speaker was in the Chair yesterday before you Sir, in a fit of anger, he cursed some hon. Members that they will
not return back to this august House and they will not get elected again. I pray that that curse be fallen from the people of this
country on the members of the UPA. (Interruptions) Naturally, for this misrule, people should curse you. ...(Interruptions) I am
concluding.

MR. DEPUTY-SPEAKER: Except the speech of Shri Ananth Kumar, nothing should go on record.
(Interruptions)* a€}

SHRI ANANTH KUMAR : It is democracy. In democracy, we are going to the people urging them that the last five years have
been &, socwsen e fearmm. Because of terrorism, there has been hathya and there is continuing fbemeit &t smcaseen and
fAeamRTET, 39 et I RAvarmae, s, oilsmrel, e, Jeam! dar féem

Therefore, I once again urge the people of this country with great humility that in the first ever opportunity, they will remove this
Government from the Centre and bring back NDA led by Shri L.K. Advani. Jai Hind.

* Not recorded

SHRI R. PRABHU (NILGRIS): Mr. Deputy-Speaker, Sir, I thank you for giving me an opportunity to speak.

I rise to support the Interim Budget as presented to this House by Shri Pranab Mukherjee who, in the words of the leader of the
BIP, is the senior most Parliamentarian in India and also one of the most competent Ministers in the UPA Government. I was
quite pained to hear unnecessary remarks by the previous speaker, Shri Ananth Kumar. He started by saying that Shri Pranab
Mukherjee was like a night[U44] watchman in cricket. I do not know how many cricket matches he has watched. But I can tell him
that many night watchmen have scored centuries the next day and won matches. That is what this Budget is all about. When you
formulate an Interim Budget, there are many constraints of precedence, of convention and of issues of propriety. So, you cannot
tweak tax rates and you cannot give a Budget which is populous or what people are expecting.

Shri Ananth Kumar said that this Budget is like Satyam's Balance Sheet. I can only come to the conclusion that he does not know
how to read the balance sheet of a company nor does he know how to read a Budget document. I take responsibility for saying
this because I am going to explain what I mean. There have been a lot of criticisms of this Interim Budget, both in the
newspapers and elsewhere. Whenever a Finance Minister presents a Budget in this august House, the people immediately expect
some tax breaks, some raising the threshold limit of income-tax or some concessions for big industries. These are the things that
people watch. The Press plays up these things. This is not the Press's opinion, but the opinion of the people who give their
opinions to the Press. So, I am not blaming the Press for it. I am just saying that the people have not understood the import of
this Budget.



We will have to go to the backdrop on which this Budget was formulated. There is an international financial meltdown. Whether
we have been insulated or not, I will come to that point. The American economy has collapsed; the European economy has
collapsed. In most other countries, the people of those countries have lost confidence in their banking systems because a
Company like Lehman Brothers, which was a very big investment banker and had dealt in billions of dollars had finally wound up.
So, the people are worried to keep their money in the banks. But in this country we do not have that problem. It is because Smt.
Indira Gandhi, four decades back, had nationalised the banks so that the poor people of this country would get social justice from
banks and would be taken care of.

We have seen President Obama in America. He has also devised an economic package for revival. Of course, I am not comparing
that with this Budget. But when you have to revive an economy, what is the best way? The Government has to spend more
money. The Government has to put more money in poor people's hands. If you get more money in poor people's hands, you will
get a stimulus because consumption starts. When you give money to a poor man, he immediately goes to buy food for his
family. If you give money to a man from the middle-class or a reasonably rich man, he saves it, which also is a good idea. If you
give money to a very rich man, he will put it in tax havens or buy islands, yachts or cricket clubs or stuff like that.

This Budget has allocated a lot of money to rural India. It is the best Aam Admi Budget which any Government has formulated
till now. I will explain why I said that. An amount of Rs. 2,00,000 crore have been allocated to social programmes. I am coming
to allocations in a few minutes. This Budget does not concentrate on making millionaires of the Fortune 500 kind. It concentrates
on making slumdog millionaires, the people living in rural areas who will get health, education and other facilities.

Unfortunately, Shri Ananth Kumar is not here to hear this. I would like to state that we are a very big country with a large
population of 1.15 billion people. We are growing at an average rate, in the last five years, of 8.9 per cent. This year the growth
rate has gone down to seven per cent. He was giving a lot of figures. I am not going into those figures because as you know it
requires me to go through the Budget documents again. I would like to state that most of his figures are awry. I do not say he
has falsified the figures. But he has interpreted them wrongly. We have such a big economy. In 2007-08 the GDP was Rs. 47 lakh
crore; in 2008-09, it was Rs. 54,26,277 crore; in 2009-10, the projection is Rs. 60,21,426 crore, at a growth rate of 10.95 per
cent. [msofficeds] So, that is how this GDP grows. He said that "fiscal deficit was 6 per cent and 5.5 per cent and he said that it is
untenable; it cannot be achieved to help our economy and it cannot be sustained". I differ with that.

Sir, what has this Budget done? I am going back by a few decades when late Shri Rajiv Gandhi was the Prime Minister of
India. He went on Bharat Darshan. He went to villages in all parts of India. He went to the North, South, East and West and
visited places where no other Indian has visited and along with him, he took his wife, Shrimati Sonia Gandhi. There is a reason of
my mentioning about this as she has learnt a lot from those visits because she has seen how rural India lives and what people in
rural India need. That is why, I am sure, Shri Pranab Mukherjee has taken some ideas from her and from Dr. Manmohan Singh
and formulated an *Aam Aadmi'Budget, a Budget which will uplift the whole of rural India and also give a fillip and kick start
our economy.

Sir, I would just like to quote a few figures because Shri Ananth Kumar waxed eloguent when he quoted a lot of figures.
This Budget has given nearly Rs. 2 lakh crore for social sector. Bharat Nirman has been allotted Rs. 40,900 crore. Bharat Nirman
is having a lot of programmes in rural India. NEREGA, which is a National Rural Employment Guarantee Act, has an allocation of
Rs. 30,100 crore and fertiliser subsidy is Rs. 20, 000 for the farmers. Sir, under the National Rural Health Programme, the
allocation is Rs. 12,070 crore. He was saying that it is 0.25 per cent or 1 per cent. I do not know what figures he was quoting
because if you take four per cent average, it is for five years and it is not as if we have to give every year four per cent. So, the
total figure will probably come to four per cent.

Then I come to Mid-Day Meal Scheme. This is the scheme which was started by our late Chief Minister, respected Shri
Kamraj Nadar who wanted people's children not only to get education but also benefit from health and education at the same
time. Now, this Government under the leadership of Dr. Manmohan Singh has extended this Mid-Day Meal Scheme to all schools
in India and for that they have given Rs. 8,000 crore in this budget.

Now, I come to farmers' loan waiver scheme. He was saying that it is a very small scheme. A total of approx. three and a
half crore farmers have benefited from this scheme. The allocation this year is Rs. 30,100 crore. The total allocation in the last
two years, when this programme came into being, is Rs. 60,000 crore. I think this is a phenomenal boost to rural economy and
the farmers.

Now, I come to Sarva Shiksha Abhiyan (SSA). He was talking very loosely about it. Sir, education is a very important thing
for development in this country because imparting education to people in the rural areas is making them from just people who



consume to people who perform. As you know, recently in many fields, including Cricket, people from rural areas have done
wonders and we have won many cricket matches because of Mahendra Singh Dhoni.

Then, he was saying that there was nothing for the middle class and people in urban India. I think some time earlier, the
hon. Minister of Labour, Shri Oscar Fernandes was talking about in a Calling Attention where Shri Rupchand Pal and others also
participated. I would like to tell you that a very revolutionary scheme called Jawaharlal Nehru Urban Renewal Mission has been
given to India and a sum of Rs. 11,840 crore has been given this year.

Sir, my own home town of Coimbatore, for the last three or four years, has been allotted Rs. 3,000 crore for the
upliftment of district urban Coimbatore. I think this is phenomenal. You cannot have a better scheme than this for urban areas.

Now, I would like to come to the Forests Rights Act which is the brain child of Madam Shrimati Sonia Gandhi. I am very
happy to say that the United Nations has passed a resolution saying that this is a very unique Act and this kind of Act should be
followed by other countries. This is on record. Where can you have better schemes than this? What about the Self-Help Group
scheme? [a46] You can find thousands of self-employed ladies, lakhs of self-employed ladies. They have transformed from just
sitting timid housewives to people who can earn their own living. That gives dignity to women, empowerment to women. What
more can you do? I am very unhappy that Shri Ananth Kumar, who is the Chairman of the Standing Committee on Finance, talks
in this manner very frivolously. I think, that is not right because this is something which the whole country is watching. We
cannot score more political points for political differences. I condemn him for saying that the hon. Speaker said something
yesterday. He does not know that the hon. Speaker has apologised today and reversed whatever he said. So, I hope, the people
of India reverse whatever Shri Ananth Kumar wants.

Then, he was saying that we are going to get into a debt trap. He has given out all sorts of figures. I am not going into those
figures just now but I would like to point out something. Looking at them very simplistically, we can find that we have assets
created by the Government. The Government has created assets over the years. Right since Independence, a lot of money has
been spent on assets which are created like in railways, airports, aircraft companies, public sector companies. Other big
companies have been created. But if you take the assets and look at the liabilities for the last two years, you will find one thing. If
somebody like Shri Ananth Kumar says that India is going to burst, it does not burst like that. For the year 2007-08, the
difference between liabilities and assets is Rs.12,65,000 crore. The liabilities are higher than the assets. For the year 2008-09, it
is Rs.15,54,000 crore. For 2009-10, it is projected at Rs.17,67,000 crore. I agree here that it is alarming prima facie. But then
you would have to understand what has happened to all these things, where was this all spent, how it was spent and when it was
spent.

Here, I would like to make a point that these assets today are valued at historical values, when it was invested. Suppose Rs.100
was invested five years back. Today, that asset is valued only at Rs.100 in our Budget document. Looking at this kind of a
balance sheet, we have people like this saying that India is going to burst and India is no good, the Congress rule is no good and
they should come back to power. I do not know about it. When they were there, people have rejected them. That is why, the
Congress is sitting here. Tomorrow, elections come and the people have to decide.

Trying to minus assets and liabilities is like trying to minus a full apple from a grape. I say this because when you have assets at
historical values and liabilities at today's value, how can you match them? You cannot just match them. I will give you a very
simple example to understand. When the LIC was formed, it was formed with a capital of Rs.5 crore. Now, we are trying to
increase the capital to Rs.100 crore. Shri Rupchand Pal had also objected in some other Committee that it should not be done.
But, Sir, the turn-over is rupees eight lakh crore. So, if you say that the LIC is valued at Rs.5 crore, then, it is ridiculous. So, I
would request the Government at this time that we should have another column in the Budget document where we re-value our
assets and give realistic values. I know it may be statutorily not correct because in the company's balance sheet, you cannot do
that. But ultimately in the case of the company balance sheet, after five years, you can do it. Similarly, in respect of the country, it
must be done. Why I am saying this is because of the sovereign rating of the country. Looking at the assets and liabilities, some
people, prima facie, say that this country is not going to perform well, our sovereign rating comes down. If we have to increase
our sovereign rating, then, we should have another column with re-valued assets and then these liabilities are nothing. When a
country is growing at the rate of 9 per cent, these liabilities are nothing. These are the assets and the liabilities that have been
created. But there is something else which are externals.

Now, we are spending so much on the social welfare and social schemes. Where does all this money go? It goes as liability only.
What are the assets that they create? We educate the people in rural India. We are stopping migration from rural India to the
urban India for job-seeking because we give them jobs there. Whenever we educate somebody, the whole family gets educated
after that. That is the development of India, rural India. So, all the money that is going to be spent on these schemes is going to



give a multiplier effect and exponential growth and we are going to get the benefits in the years to come.

For example, if a man gets educated, he gets a better job and once he gets a better job, he earns money, he spends that money,
he pays income tax and he pays service tax. So, the Government also benefits slowly from this. It is not as if all these
expenditures are going down the drain. It is creating human assets and from the liability side of the balance-sheet of India, the
human resources are going to the assets side. So, this is what this Budget aims at and it is a total Aam Aadmi Budget.

Shri Ananth Kumar was also criticising that prices of some commaodities have gone up. I accept that there has been rise in prices
in the past. But the inflation which was at 13.5 per cent has been brought down to 3.7 per cent. It did not happen automatically.
It is because of the fiscal measures that have been taken, it is because of the stimulus packages which have been given and
monitoring by the Central Government these things have happened.

Sir, the Minimum Support Price for paddy and wheat has been raised to unprecedented levels and I am sure, Sir, you being from

Punjab will understand this more than anybody else and because of the two stimulus packages announced by the Prime Minister
in December and January, the economy has now turned around in sectors like steel, cement, automobiles, fast moving
commercial goods, food and beverages. In some other sectors also this has happened.

I spoke last time on the global meltdown. At that time, I made a very important point. The Government, from time to time,
comes out with stimulus packages, the Reserve Bank of India, which is monitoring the monetary policy, comes out with
notifications, comes out with clarifications to the banks on these issues and I find that the banks do not follow the Government's
notifications, Government's stimulus packages and RBI directions in letter and spirit. I am happy that as soon as Pranab Da
became the Finance Minister, he called the Chairmen of all the banks and told them that whatever stimulus packages are
announced by the Government and whatever changes are announced by the Reserve Bank of India in its Monetary Policy, you
should follow them in letter and spirit. I have to say that some banks are following them in letter and spirit, but some banks are
still charging high rate of interest. The Reserve Bank of India has brought down the repo rates, it has brought down SLR etc. and
so the interest rate should automatically come down. But some banks are still keeping the interest rate at 13.5 per cent or 14 per
cent. The ideal rate of interest today should be 9.5 per cent as it is being charged by the State Bank of India.

I am saying this specifically for the industry because people were talking about job losses. What happened in the industrial
sector? Due to global meltdown, what has happened in India? We have lost exports. The IT sector, which was booming, has lost
exports. But what about local industries and local consumption? It has not come down. Export-oriented jobs have been lost. I
know this personally because I am near to Tiruppur. Tiruppur is only 40 kilometres from Coimbatore. From Tiruppur, garment
export was to the tune of Rs. 6,000 crore. Today it is not even half of that, but that is a specific sector of export. What can India
do for that and what can the UPA Government do? There is slow down in America and slow down in Europe and so orders are
stopped. The Government is trying to give some packages, some incentives for them and it will take time for the jobs to come
back.

Sir, I would like to focus — I have said it many times in this House before — on our traditional industries. Pranab Da should keep
an eye and monitor that our traditional industries like textiles, plantation industry, sugar industry which are all larger employers
of people are taken care of by the banks. The banks should help them in this time of need because jobs should not be lost. Small
tweaking is required. I am sure that with his experience and knowledge it will be easy for him to do it. In the Interim Budget, I
saw a paragraph that Non-Performing Assets by banks have come down significantly. I am very happy because the banks will be
flush with funds. The hon. Finance Minister, in his Budget Speech, said that he was going to recapitalise banks, give banks more
capitals and like President Obama he should lay down some rules and conditionalities for people who are taking packages from
the Government, I would request the hon. Finance Minister also to make it clear to the banks that they are getting stimulus
packages from the Government, they are getting capital from the Government and so they should help the industries which are
suffering, especially the job-oriented industries and also in bringing down NPAs, no mala fide action should be taken.[ra7]

15.00 hrs.

[rag1Sir, there are banks which do all sorts of funny things when they reduce the NPAs. They just sell off assets and NPAs to asset
restructuring companies which have started to come up in the last two years. I know a particular case which I have brought to
the attention of the hon. Finance Minister. This was a case where the NPA was Rs.1,500 and the company by negotiation sold the
NPA at Rs.180 crore to an asset restructuring company.

Sir, it is my duty because it is for the last time I have stood from my present constituency as it has become reserved in the



delimitation exercise. There is a public sector company called Hindustan Photo Films at Ooty. This is a pride of Asia. This is only
one kind of company in the public sector in the whole of South-East Asia. It produces x-ray films, it produces films for CAT scan,
it produces films for MRIs and also black and white photographic films.

Unfortunately, it has become sick because of reasons beyond its control. Now, the Government has formulated a revival plan for
it and also it is coming before the Board for revival next week. The total cost of revival is Rs.300 crore and cash outflow is only
Rs.150 crore. So, I would request the hon. Finance Minister to see that this proposal is pushed through at the earliest.

Before I conclude, I have a wish list for the hon. Finance Minister. He said that he was going to give another stimulus package if it
was necessary. But I would also like him to consider reducing the LPG prices by another Rs.25 and also try to reduce the service
tax from 12 per cent to 8 per cent so that the prices will come down.

Thank you, Sir. I would like to support this Budget wholeheartedly and I say that it is an aam aadm/i Budget and could be
presented only by such an experienced and knowledgeable Finance Minister like Pranabda.

SHRI RUPCHAND PAL (HOOGHLY): Sir, the people had reasonable expectations from the hon. Finance Minister who is coming
back to this particular responsibility. It is a welcome step by the Government that in this crisis he will be right person to address
the burning problems of millions of our countrymen,.

We understand that he has to work within the limitations of the constitutional framework, particularly, the convention. There is
no denying that it is a Vote on Account. But in the same Government, in its Railway Budget, the Railway Minister presented what
goes far beyond Vote on Account. But the Finance Minister tried to present as if he cannot do much because it is only a Vote on
Account. But he has mentioned that these are extraordinary times and extraordinary times require warrant, extraordinary
measures. He could have also done something reasonable what was possible within the limitation, though he cannot tinker with
the revenue nor with the expenditure in a big way, he could have given the indications because the crisis is unfolding itself. He
has admitted that.

We are yet to know what is going to happen. How deep the effect and impact is going to be on the livelihood of our aam aadmi.
But we are disappointed. We are disappointed because of what he could have done even in such a situation, what is being done
and what has been done in the past. It is said that the whole world is searching for alternati[r49]ves.

The Latin American countries, to some extent, to a large extent rather, have been able to save themselves from this global
financial meltdown and its impact. That has been possible because of their alternative measures. We have been insisting that
tying up with a wrong model for a country like India with more than one billion people, with 78 per cent of our people having a
daily income of less than Rs. 20 as per a Government appointed Committee report would not be correct. According to an
estimate, about half the population is living below poverty line. There is malnutrition of children as per HDI Index. We are below
even our neighbouring countries like Sri Lanka, Bangladesh etc. on certain scores. Daily, there are reports that — even after the
measures initiated by the Government — suicides are taking place not only by the farmers but even by the workers not only in the
unorganised sector but even in the organised sector, in the export-oriented units. We were discussing the other day that about
more than 71 workers engaged in the diamond industry have committed suicide. This is only tip of the iceberg. We do not know
what is happening to the industrial workers, organised sector, unorganised sector. I am constrained to comment that the
Government seems to be very insensitive. It is because, only a few hours back, we had been asking the Labour Minister what
concrete steps he proposes to take. You are thinking of bailing out, Stimulus Package I, Stimulus Package II, liquidity crunch,
monetary measures, lending rate cuts, and all these things. But what do you propose to do about the workers themselves? It is
because the employers are never passing the benefits they are having from the Government to the workers. This is the reality.
Even the Minister admitted that what has come out in the sample study does not reflect enormity of the situation. No one knows
what is going to happen next year. It is because, everyone has the apprehension that next year it may be more severe. In such a
situation, we had expected that the Government should have taken some concrete steps for job creation.

The Government has one important scheme, that is the National Rural Employment Guarantee Scheme. We had been very
eager, when we have been supporting this Government, to find the Bill enacted; and it was done. We thank the Government for
that. It is doing well. Maybe here and there, there are some lapses in the delivery system; there are very many other obstacles.
Sometimes the fund is not available. But still it has been rightly mentioned in the speech that several crores of jobs have been
created as a result of this Scheme. We had demanded. Even today we have demanded as to why do you not extend this for the
urban poor also. You have been saying that for the unorganised sector we have some social security schemes, although you have
not provided any fund at all which has been demanded. For that, there was a voting also here. We opposed that. You did not



accept the most important recommendation of the Standing Committee to provide adequate fund.

Instead of taking some concrete steps to alleviate the sufferings of the people, you have reduced the allocation for
agriculture virtually in rural development. We do not quarrel even if you provide some more money for the Defence. But, we
know this Rs. 1,41,000 crore, most of it, is committed because of the 126 aircraft.[rps0)

When we were demanding the discussion on the 123 Agreement with the US Nuclear Deal, we had commented that it was
nothing to do with energy; it was only a strategic alliance; and for 126 multi-mode aircraft you had committed 10 billion dollars.
For Israel, the largest buyer is India, and Israel is using the money that they are earning by selling all these weapons to India to
suppress the just aspirations of the Palestinian people. The whole world is looking at us and wondering what is happening to
India, which has been upholding the cause of the downtrodden, the freedom struggle and the Palestinian's cause; they are
virtually supporting Israel by buying weapons worth nine billion dollars.

We have our own infrastructure nationally. We have our domestic infrastructure. I can cite one example that in my State there is
an industry called 'Dunlop India Limited'. It was covered by the rules of Defence of India. It had provided aero cover but
important items for the Defence industry. During the Kargil war, the unit was under suspension of work, that is, lock-out. The
then Prime Minister, Shri Atal Bihari Vajpayee made a request to the then Chief Minister of West Bengal, Jyoti Babu, and said that
we badly need tyres for our Air Force. Then, we had requested the starving workers that let the Company be opened and
requested them to collaborate and cooperate so that the Defence people and Air Force people could take out the tyres which were
very much needed for Kargil war. The starving had cooperated with tears in their eyes, and they had welcomed the Air Force
Officers who had gone there to take those tyres.

We had written to the Government to do something for these starving workers. Dunlop India Limited had an excellent
infrastructure, which used to produce several items, not only tyres but several items for the Defence needs. What had happened?
Till now, this Company is under suspension of work. A new promoter has come, he is not making even the due payment to the
workers and the workers are starving. I have given only one example as to how job creation can be done in several ways.

The Government must spend money for creating infrastructure and also on social sector. It is true that there are 37 infrastructure
projects. ...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI PAWAN KUMAR BANSAL): We have allocated Rs. 70,000 crore. ...(Interruptions)

SHRI RUPCHAND PAL : I fully agree with you but more can be done. Our country is not small country of Europe; take Iceland
which vanishes from the map of the world by one stroke. We are India. ...(Interruptions)

SHRI PAWAN KUMAR BANSAL: The Plan is for twenty lakh thousands crores of rupees. ...(Interruptions)

SHRI RUPCHAND PAL : T know but you are emphasizing on the PPP model. What is the PPP model? How has it come? What is
the history? What is the genesis? The private sector people are day in and day out saying that they need more liquidity, more
credit, more cut in the lending rate. They will be collaborating. Nowhere has it happened. Simple Keynesian philosophy which
saved the world after the post Great Depression was the Government's usual spending philosophy. Do not care about the fiscal
deficit. This is no time for fiscal fundamentalism. Even in America, whose model we are trying to pursue, George Bush has left a
deficit of one trillion dollars for the next Government. I had asked one question to our previous Finance Minister. In such a
situation, when the fiscal deficit target becomes a meaningless target, why do you not review and amend the FRBM Act which is
standing in the way of the States to do something for their people?ssi1

He said: "It is not wise to do that." Now, the GDP is 6 per cent. Next year, the situation would be more critical. The situation
would be worse than now. Now, he says that the GDP would be 5.6 per cent next year. That means, there would be less
expenses.

What is their stimulus package in the given situation? It is less than one per cent of our GDP. Take the case of China, which is
almost of the equal size as of India. They have seven per cent of GDP for two consecutive years, and they have given the
stimulus packages/bailout packages worth 586 billion dollars. But what is our Government doing?

Our people are suffering. Our agriculture sector is suffering and our social sector is suffering like anything. But the hon. Finance
Minister is speaking about Vote on Account, its Conventions etc. whereas the same Conventions of the Vote on Account are not
being listened to by their own Minister of Railways! The Railway Minister is announcing new lines, new trains, and so many things
with just General Elections in mind! But the same Finance Minister of the same UPA Government is saying: "No, we cannot do it;
we cannot do anything because of revenue expenditure, balance etc."



Sir, in the same Government there are two faces, two philosophies working, which show that there is a total confusion. The
Government does not know what to do. It is totally directionless. As long as we had been supporting them, we tried to put them
on track by advising them: "Do not recklessly go for deregulation, do not pass the Banking Deregulation Act, do not do hike in
the FDI in the insurance sector, do not put the precious savings out of the people pension fund in the capital market, and do not
go for full convertibility." It all worked also.

The Prime Minster, while speaking in Washington, quoted without making any reference that this was the Left's demand. We
know, what our job is. It is to put the Government on the right track. Right now also, we are doing the same thing although we
are on the opposite side now. We do not agree with them.

They are so obsessed with reforms, reforms and reforms. They had initiated all these bad measures, and we have been following
their footsteps instead of searching for an alternative.

Now, about the job creation, safety net, Government spending, there is no obsession. There are FRBM guidelines. We had stated
that the Government should reconsider. The flagship projection has nominally increased, although they have decreased it in
respect of Agriculture, NREGA, rural development and many other social welfare schemes.

In such a situation, if the Government spends on education, on healthcare, it will greatly help the whole country. The Knowledge
Commission had recommended that if we have to make, right to education for the children, compulsory, we would have to keep
a large budget on this. In this regard, another Committee was also set up. I think, it was the Kapil Sibal Committee or something
like that. That Committee had also recommended Rs. 1,51,000 crore on education. In the NCMP also, the UPA had committed to
the nation six per cent of the GDP on education. But it is not even one per cent. Similarly, the UPA had committed two to three
per cent of the GDP on healthcare. But it is very negligible spent so far. Half of our children are dying because of malnutrition.
Seventy per cent of the rural mothers are suffering maternity-related deaths. But it seems, we are not ashamed. We are not
ashamed! In such a situation what do we find?

Take, for example, PDS. About the agricultural production, food grains, the Government is saying that the granaries. It is okay.
rs2

Granaries are full. It is all right. What has happened to your PDS system? There is 73 per cent cut in the APL. We have told the
Government and the Planning Commission. What has happened to your parameters of BPL? It is a strange definition that most of
the poor people are not covered by this BPL parameter. But we have set up another Committee. We have set up committees after
committees but the poor people cannot be identified. They say, no, prices are coming down. Inflation rate has come down. It is
3.93 per cent. What a good job they have done? It is all WPI-related inflation. It has nothing to do with CPI, Consumer Price
Index. In the Wholesale Price Index, the price of primary articles is only 22 per cent and the price of food articles is only 15 per
cent. That also is because the fuel prices internationally have come down. So, the WPI has come down. Services sector is not
accounted for in the WPI calculation.

I have told the Government so many times about all these things. You go to the market. Inflation has come down. What is the
price of a kilo of rice at Delhi? It is Rs.21 which is a man's earning after eight or 10 hours of work. One kilo of rice is Rs.21 at
Delhi. They say that they cannot feel. One eminent Economist, your Government's Economist, the Chief Statistician, Dr. Pranab
Sen has commented about this. What he has said: "Deflationary indications are very much there in the Indian situation." What is
deflation? Inflation will come down. It will come to zero. Investment is declining. Demand is declining. That is what is happening
in Japan. That is what is happening in US. That is what is happening in the U.K. Do not take pride that inflation has come down.
It is going to lead to deflationary situation. In such a situation, we need to facilitate demand creation.

There is a very interesting story about Keynes. Keynes said: "If there is no job, tell the people to dig the earth and tell the
same people to fill the earth." That is job creation. We have the infrastructure. If you are wanting in housing, do this. You are
daily sermonising that the bank should cut down. The State Bank of India has come down with eight per cent interest rate on
house loan and all these things. Why do you not go in for massive construction of houses for the poor? What should you do?
Wherever you touch, there is corruption. Take DDA, there is corruption. Where will you go? I do not know how this Government
will save the Satyam's case. Their Chief Minister is involved. We have demanded a discussion. It is yet to be allowed. I do not
know what will happen. But the Government's spending is really required in the social sector and also in the infrastructure sector.

Now, I am coming to the States. With the FRBM, the States have demanded an additional Rs.20,000 crore. I am not
speaking of any particular State. The States are really in serious difficulties. With the FRBM Act, the Finance Commission has
made certain recommendations, and they cannot spend any more nor do they have the resources. In such a situation like this,
the Government should have come.



Now, a very interesting position is that the Government has been waxing eloquence on the Nuclear Deal. Earlier, during
the NDA's time and also now in their time, in different segments of the atomic energy sector, research and other things, we do
find that the allocation is less. What is an interesting story? They are so much interested in nuclear energy. I know at best you
can go from three per cent to five per cent. That is a different story. What is the allocation of fund for the Uranium Corporation?
Actually, what has happened is that the Government has failed to address the severe situation that the people are facing
today?ms3]

In such a situation, the Government should have taken measures. I am giving you an example of ICDS, which is related to health
care. There is a directive of the Supreme Court that there should be universalisation of ICDS, but the Government is talking of Rs.
6,000 crore or so and hovering around the same figure. In some cases, they have reduced and in some cases, they have kept the
same amount. How can they meet this serious, grave situation? The workers seek relief. There are seven lakh textile workers who
are afflicted and they are not in only Tiruppur but various other areas also. There are workers in the field of textile, garments,
gems and jewellery, leather and construction who have been affected. There has been a sharp fall in the prices of produces like
cotton, rubber and coffee. In such a situation, the Government has no concrete measure to protect the farmers. There have been
deaths of the heroes. The farmers are heroes and the heroes are dying and committing suicide. There is no case for heroes for
this Government.

Plan expenditure has actually been less than 5 per cent of GDP. I had spoken about PPP model. There may be a shortfall of Rs.
60,000 crore in the revenue. I know that in an Interim Budget and a measure like Vote-on-Account, there is no scope for new
revenue measures to be initiated, but what is happening to this country? The other day from that side someone had raised the
issue that there was a news item that Indians have more than $ 1,400 billion stashed in the Swiss Bank. Is there any dearth of
capital that you need capital inflow, that you need FDI? Is there no cap? There is backdoor entry of FDI! Dollars 1,400 billion
have been stashed by Indians.

Even today, there is a news item that under US Pressure Swiss Bank, UBS is agreeing to expose the names and details of the
American fraudsters who had stashed the money and put it in UBS Bank. The same thing was revealed by the Germans a few
months back that Indians are amongst the richest people of the world. The number of dollar-billionaires is increasing and there is
a growth of 14 per cent of such people in this country.

What is happening to the end use? They are having deregulation. GDRs are there. They are taking external commercial
borrowings. What is the end use? The money was put in the share market, capital market and there took place insider-trading.
The other day in Rajya Sabha, big names had come who are engaged in insider-trading, not only Satyam. Today, there is a news
item that in the IPO scam, out of 40 lakh of Demat Accounts, more than six lakh accounts could not be traced. The Government
is going to enjoy God sent Rs. 9,000 crore. Whose money is this? There is no trace. There is an amount involved of Rs. 9,000
crore in only one IPO scam. What have the banks done? What about the KYC norms? Nothing happens in the case of Raju and
other big names.

The UK's Nobel Research Group has said that more than 500 such Indian companies are there who have been found
engaged in falsification of accounts, siphoning of funds, insider-trading and violations of all laws of this country.[ssa1

What has the inspector -- and not the CPI (M) or any of the Left Parties -- who was engaged for the inquiry into the Harshad
Mehta case commented? Mr. Pal has commented that only 25 per cent of the profit by the Indian corporate sector is shown to the
IT. What has happened that they have been making so much of comments about you?

As regards the Satyam case, one Ms. Padmaja had detected diversion of funds and Income-Tax evasion in 2002, and she was
transferred. How can they allow a discussion on Satyam to take place? It is because their Chief Minister is involved; they have
their problem; they had the 2002 history; and both of them have a problem. Therefore, we are just not allowed to discuss
Satyam, the largest corporate fraud in this country. It was a multi-dimensional fraud where all regulatory agencies and all
Government agencies -- this way or that way -- were involved in it. I think that the Government owes it to the nation in such a
situation. They may make tall claims, but they have nothing to do with the real achievements be it in respect of the farmers; be it
in respect of the common people; be it in respect of the industrial workers; and be it in respect of the unorganised sector.

We came to know about the recent exposure in the defence sector by the Naval Chief. I was trying to find out as to what was the
allocation for the port for the container service. I do not know whether he should have made such public statement or not, but
that is a different story. I am commenting on it only because it has become public now. He had said that : "Americans have
insisted that they will be given the responsibility of checking our containers." It will be affecting our own sovereignty, and not
only in respect of trade. Secondly, if we do not take adequate and early measures, then nuclear weapons can also be smuggled
through defective containers, which are there,



I am just concluding by saying that the Government owes it to the nation. They should have given the indications to the
new Government that will come after long four months. The people are suffering every hour. They cannot wait any more.
The Government should have taken up more provision for job creation without caring for fiscal deficit; more allocation for
rural development; more allocation for ICDS; more allocation for the social sector; more allocation for the small and
medium industries; and more relief to the workers. The stimulus should not have been confined to the employers only who
are enjoying all the benefits during the good days or during the favourable economic situation.

The ILO Report says that the wage increase was only 1.7 per cent when the global growth was 4 per cent. It was far less
than that in India. What does growth mean? What have people got to do with it? One Cabinet Minister once commented,
and he had the courage to say that : "The benefit of growth is never reaching the common man." So, instead of being
obsessed with so-called growth or hype for growth, you should do something concrete for millions of our common people
and the aam aadmi. [r55] They were basking in the glory of "India Shining". Remember, they were taught an appropriate
lesson. If you also bask in the glory of seven to eight per cent growth rate, you also will not come back. They are not
coming back anyway. The third force will be coming to power, of course with the support of some of your partners, and that
will lead the country. The third force will provide real relief to the suffering masses.

SHRI KHARABELA SWAIN (BALASORE): I hope, in the name of keeping the communal forces away, you will not support
the Congress again. ...(Interruptions)

SHRI RUPCHAND PAL : We will not support you. ...(Interruptions)
SHRI KHARABELA SWAIN : Your Party will not support us. That means, you will again go back to them. ...(Interruptions)
MR. CHAIRMAN : No, crosstalk please.
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*SHRI BRAHMANANDA PANDA (JAGATSINGHPUR):

It is my proud privilege to present my views on the Union Interim Budget for 2009-10.

Hon'ble FM, through the Budget 2009-10 has attempted to recharge the Rural Economy through higher allocation to the
Government's Flagship Programmes. He also tried to ensure that there is no further downward slope in GDP growth ad
India is currently facing various challenges emanating from a global economic recession. No doubt, this is a commendable
achievement but it is a matter of concern that this growth has been proved to be an urban phenomenon, impacting largely
the urban economy where the so-called upper class people are the beneficiaries. Further, the growth in agriculture, forestry
and fisheries sector is estimated to decline to 2.6 per cent in 2008-09 as against a growth of 4.9 per cent in 2007-08. Thus,
it is a matter of investigation whether the provisions made in this Budget 2009-10 will lead to prosperity of the real Bharat
i.e., the rural India where 66 per cent of people live on agriculture and allied activities.

All of us know that our primary sector provides employment to 64 percent of the country's total workforce. All the Hon'ble
Members would agree with me that rural prosperity is a 'must' for a nation like ours. However, ever since the beginning of
the UPA rule, while sectors like manufacturing and services are given a special thrust in one way or the other, the primary
sector has been severely neglected. The agriculture sector has been witnessing downward trends in the growth of
production and productivity in a number of food-grains across the country. Considering a rampant rural-urban migration,
one can easily say that it is the lack of development of rural and agro-based infrastructure which is the main culprit in the
ongoing socio-economic divide between the rural and urban areas.

* Speech was laid on the Table



The Budget 2009-10 has no new or innovative provision for the Indian Agriculture. This is why the agriculture sector, in
spite of minimum relief ensured in the 08-09 Union Budget, has not witnessed a dramatic change last year. Considering the
gestation lag in the investment in the farm sector, accumulated and acute supply-side constraints may not give the
requisite thrust to the Indian Agriculture to score the planned growth rate.

Here, I must refer to my State, Orissa, the land of lord Jagannath. The State is endowed with rich natural resources in the
form of vast mineral deposits, forest, productive land, bountiful surface and ground water resources, long coast line, and
picturesque places and pilgrim shrines with tremendous tourist potential. However, it is @ matter of great concern that
effective, adequate and successful exploitation of these resources, the State has never had a chance to generate
satisfactory income opportunities for witnesses the problems of poverty and destitution due to its socio-economic
backwardness. Half of its population is estimated to be under the poverty trap. Large proportion of people in the state has
very poor living conditions. Recently around 35 lakh people in Orissa were rendered homeless and pushed below the
poverty line due to severe flood related instances, Nearly 4000 villages of 18 districts faced this fury while the Cuttack, Puri
and Khurda districts. In this context, some initiatives could have been taken to revive the livelihood opportunities in the
flood hit regions of the State.

Sir, Orissa feels proud not only of her rich socio-cultural heritage, but also of the skills and knowledge base of her million
weavers who are capable of waving a silk saree of an average length which can be stored inide a small bamboo stick. I
must bring to the notice of of the Hon'ble Members here that the art of the rural artisans and weavers in the State is dying
day by day; suicide incidences are on the rise; distress sales are rampant and access to c redit which is essential for the
smooth operation of artisan activities is severely constrained. In earlier occasions, I have raised my concern about the
problems faced by our rural artisans in this August House. Since the budget failed to outline any comprehensive package for
the up-liftment of these poor weavers and artisans, I may not consider it as a Budget for the 'AAM ADMLI,

"Bharat Nirman" which has six vital infrastructure components viz., irrigation, roads, water supply, housing, rural
electrification and rural telecom connectivity is yet to give the rural economy a new shape as very minimal expansion and
strengthening of existing rural infrastructure and creation of additional infrastructural facilities have been achieved in a
transparent manner in various infrastructurally backward States like Orissa. This programme apart from a media hype could
not succeed in generating a synchronized approach to converge the benefits of this infrascturture building initiative with
various other development oriented programmes already in operation in rural areas like, programmes for alleviating
poverty, generating gainful employment, ensuring social security, enhancing standards of health, hygiene, sanitation and
education. This has resulted in under-utilization of resources and corruption. This Budget, instead of hiking allocation under
this composite programme could have addressed the problem areas in the implementation and outlined stringent measures
towards effective and intended execution.

I am pained to state before the House that the plans and policies meant for the million poor have not yielded desired
results even after attaining 6 decades of Independence. In the socio-economically backward states like Orissa,
assessments of various anti-poverty programmes (by the Planning Commission, Government of India) indicates that several
problems like complex administration, high administrative costs, mis-utilisation of resources, ill-defined multiple objectives,
lack in quality and accountability and inadequate monitoring had been the prime reason for the high incidence of poverty in
the rural Orissa. In the State of Orissa, the percentage of rural families living below the poverty line is found to be very
high. The State is also witnessing acute shortage of rural infrastructure. Industrialisation in the State is inadequate which
has a direct impact on the service and primary sector. In spite of immense interest shown by the MNCs, lack of
connectivity, power shortage have discouraged many prospective global entrepreneurs to come to Orissa and invest here.
Hon'ble CM of Orissa have also urged to your good self and the Hon'ble PM regarding the provision of a special package to
Orissa keeping in view the backwardness of the State. These are the reasons for which I have been sincerely requesting for
Orissa to be considered as a special category State and entitle it to attain special attention and special package from the
Centre.

Even though Orissa is endowed with rich mineral resources, the Union Govt's policy on royalty fixation on these resources
has resulted in very meager revenue earning for the State. Coal, iron ore, bauxite, and chromite worth crores of rupees are
being mined in Orissa every year. Keeping in view the value of resources exploited in the State, and less royalty earnings,
the State has been requesting the Centre to revise the royalty rates upward. However, no such steps were taken in the
interim budget either to hike the royalty rates or to make adequate provisions for compensating the mineral bearing states
like Orissa for non-revision of royalty rates.

The present budget, to me, is completely directionless budget. The Budget does not channelise investment to less
developed regions and States and it is weak on support to small-scale industries. Except the high budgeted flagship
schemes, this budget does not spell out special initiative for poverty alleviation in backward States like Orissa. I strongly
feel that, my States Orissa deserves special attention, dispensation and more funds through special packages so as to
ensure a proper growth in the state.

The Budget has completely failed to laid any significant measure for the booming corporate sector in the country. In the
Union Budget, there is hardly any evidence that the government is going to follow its long cherished commitment of smooth



economic reform. Sluggish agriculture growth, lack of irrigation and infrastructure, low level of socio-economic indices and
high inflationary situation in the food market have not been addressed skillfully and appropriately in this Budget. Increase in
allocation is fine, but we should think about the increase in the quality of expenditure on the sectors like education, health
and infrastcture. The Union Budget is silent on the implementation part of the high sounding programmes.

In spite of the hike in the allocation in the rural sectors, the Union Budget 2009-10 has lost the confidence of the people at

large, failed in fulfilling the high sounding objectives of poverty alleviation and prescribed no new recipe for agricultural
resurrection.

SHRI B. MAHTAB (CUTTACK): Sir, we are all aware that a Budget is more about the year ahead than about the years past. The
Interim Budget for 2009-10 lauds the performance of the UPA Government for the last four years. It ignores the failures in this
period. It glosses over the considerable failures which called for action.

MR. CHAIRMAN : Hon. Members, I have to go out for an urgent work and unfortunately, no Member from the Panel of Chairman
is available. So, if the House agrees, I request Shri C.K. Chandrappan to occupy the Chair.

SEVERAL HON. MEMBERS: Yes.

16.08 hrs.
(Shri C.K. Chandrappan in the Chair)

SHRI B. MAHTAB : Sir, it looks as if the budgetary allocations are sharply up but the big increases which were made earlier, last
year to be precise, are being merely maintained. The Interim Finance Minister has not announced tax cuts or any other stimulus



that some sections of trade and industry were expecting. When this Government is on its way out and the general elections
scheduled to be announced any day, Shri Pranab Mukherjee chose propriety over populism.

The Interim Budget provides for Rs. 9,53,231 crore of expenditure of which Plan expenditure accounts for Rs. 2,85,149 crore
and non-Plan expenditure is Rs. 6,68,082 crores. Shri Pranab Babu has left the successor regime to formulate the regular budget
and also the challenge of mobilizing the resources. I will come to this aspect again before I conclude. But why the Government
opted for a bland Vote on Account? is it propriety, apprehensions or determination to deny the fellow travelers any sco [U62]pe
for armtwisting?

I do not know. It may be "one" or "all." But the fact remains that the Finance Minister in-charge has impressed his
colleagues with "realistic reasons." This is Shri Pranab Mukherjee's fourth Budget. One may say so. The Budget of 1982-83 was
his first Budget. A lot has changed since then. The economy has grown manifold, to two trillion dollars and politically there has
been a very dramatic change. Yet one is reminded of "continuity of reforms." It was in early eighties that dismantling industrial
licencing was first proposed. The 1982-83 Budget freed foreign investment when it allowed Non-Resident Indians to acquire upto
forty per cent shareholding in companies. His colleague, the present Commerce and Industry Minister, has dramatically forwarded
it and announced the equation of FDI and portfolio management. I do not know how far one can go. But when Shri Mukherjee
said that an additional plan expenditure of 0.5 per cent to one per cent of the GDP need to be considered in the regular Budget,
one may allege that he has threatened to burden the next Government to inherit a painful legacy.

The fiscal deficit which measures the Centre's Gross borrowings is projected by the Government's Economic Advisory Body
at eight per cent of the Gross Domestic Product. The Finance Ministry has initially pegged it at 2.5 per cent, excluding oil bonds
meant to run refineries for selling fuels at below cost and other so-called off-balance sheet items. As a result the next
Government which will take charge after general elections will have limited room to ramp up expenditure without causing
structural harm to the economy.

The tax collection has contracted by thirteen per cent in October; fifteen per cent in November; and twenty-five per cent in
December over the previous twelve months. According to the data on the website of Comptroller and Auditor General, the net
tax revenue in the third quarter ended December, contracted by a little more than one-fifth to Rs. 1.07 trillion compared with the
same period of 2007-08.

What is the fiscal deficit of the Union Government of India today? The fiscal deficit, including the off-balance sheet items,
such as the oil bonds in 2006-07 was 4.4 per cent of the GDP. It has pegged the deficit at Rs. 1.33 trillion for the fiscal 2009.
You do not show subsidies paid out to fertilizers and public sector oil companies in the Budget. However, experts are of the
opinion that these off-balance sheet items need to be included in the definition of "fiscal deficit" to present an accurate picture of
the Government's finances.

Despite the sticky nature of some of its expenditure, there was a consensus among political parties in 2003 to move
towards stabilising the Government's balance sheet by laying out a roadmap through the Fiscal Responsibility and Budget

Management Act, the FRBM Act. On 29" February, 2008, the then Finance Minister had announced that the UPA Government

would not be able to meet the FRBM roadmap targets of erasing its revenue deficit by 315 March, 2009, on account of "conscious
shift in expenditure in favour of health, education and social sector."msoffice63]

The only cuts in governmental spending have come in the form of reduced capital expenditure. This is not a good sign.
Today, revenue and fiscal deficits are estimated at four per cent and 5.5 per cent of the GDP respectively. Should we presume
that FRBM Act has been given a quiet burial? Industrial growth in the current year is likely to be around 4.5 per cent. To maintain
high growth rate and provide employment, it should be seven to eight per cent, but that is not the case. The Government is
aware that five lakh jobs were lost in three months between October and December. In a county of India's size with a fragile
economy, the number of those without work and those loosing work is very large. Economic conditions elsewhere are no better.
China has recorded three times more unemployment among rural migrants at 20 million. But this will give no solace to our
people. The Government has failed to speed up work.

In 2008-09, the Government had to raise either through loans or printing notes — Rs. 3,26,000 crore to meet the deficit. In
2009-10, that figure has gone up to Rs. 3,32,000. As rupee value declines or the debt burden mounts, the Aam Aadmi is
adversely affected.

The UPA Government had pledged " gainful employment'. What have we today? Sacking and layoffs as firms and factories try to
stay afloat! The 100 days



of employment to the rural poor has turned out to be a cruel joke. It has not stopped migration at all nor has provided
productive employment in rural areas. Job generating infrastructure projects have been ignored. Why were there no attempts to
improve delivery mechanism when one knew that public expenditure on so-called flagship programmes was tardy? We need
these answers.

I am of the opinion that at times extraordinary circumstances do call for ordinary responses. Think of the ordinary as old
grandmother says, "to protect your prestige, you have to protect your family silver first'. Unfortunately, the interim budget does
not provide indications that the UPA will meet to these challenges if it were to come to power again. Fiscal prudence is the need
of the hour. But the interim budget falls short on that count.

I would draw the attention of this House relating to the state of affairs of State finances. It is in the news again. But after almost
seven odd years of tranquillity, State deficits are set to reappear. The growth in States' tax revenues and resources are slowing
down. The Union Government is not in a position to feed the States even. Expenditures are expected to continue.

By one estimate, a 4 per cent shortfall in their budgeted revenue for 2008-09 is likely to wipe out the surpluses accumulated by
the States. In 2007-08, 28 States had a revenue surplus of Rs. 22,000 crore, a remarkable turnaround from a deficit of Rs.
63,400 crore barely four years earlier in 2003-04. But these years are anomalous compared with the trend. 2006-07 was the first
year since 1987-88 that States witnessed a revenue surplus. The problem today is, on the revenue side, slower economic growth
is going to result in lower VAT contribution. VAT contributes nearly 42 per cent to the States' tax. States' excise, stamp and
registration duties together account for around 17 per cent of revenue. This will also be hit.

On the expenditure side, the Sixth Pay Commission Award is to add 0.5 per cent of GDP to the fiscal deficit figures. This may be
much less compared to the situation that prevailed when the Fifth Pay Commission Award was implemented. But what
complicates things is that when combined with heavy expenditure by the Centre, slow economic growth and higher salaries will
make the combined fiscal deficit figure touch the 10 per cent of GDP mark. That is very alarming. Therefore, following the
familiar storyline about a hand rocking the Indian growth cradle leaves several questions unanswered.

First, why did not fiscal consolidation take place in good years? Second, high growth resulted from cheap capital. Once interest
rates were hiked and growth slowed, before September 2008, why were not pre-emptive measures introduced to handle job
losses instead of waiting for scary figures of 5 to 10 million job losses to surface?

Third, why did one has to wait for identification of BPL households? Now, the Planning Commission will set up the Unique
Identification Authority for subsidised public delivery. When will it come?

On account of votes, the Vote-on-Account recognises utility of the NREGA, SSA, MDMS, JNURRM, Bharat Nirman and farmers'
debt relief. These are the six slogans which are being touted. There is no doubt about it. But it seems the Government has run
out of options and has mentioned about propriety and tradition. Yet, I would say the economy is in a crisis that warrants a much
bolder effort and it is truly difficult to get away from the feeling. The interim exercise has turned out to be a wasted opportunity.

So, we have heard so much during the Budget Speech from the wise man from the East. He had placed a Budget, the last Budget,
not this Interim Budget, in 1984. We went for the elections. The country went for the elections in December, 1984. Again, Shri
Pranab Mukherjee has placed a Budget, though it is an Interim Budget, just before the election. But there is a great difference.

Now, I would conclude by saying that a wise man from the East has wasted an opportunity, an opportunity to lift this country
from morass, to lift this country to greater heights, to lift this country to greater economic position.

With these words, I conclude.

SHRI SURAVARAM SUDHAKAR REDDY (NALGONDA): Sir, at the very outset, I would like to say that I feel the Interim Budget
presented by the hon. Finance Minister Shri Pranab Mukherjee is a big disappointment for us. This is the biggest deficit Budget. A
sum of Rs.3,30,000 deficit is shown. I think never in the history of India such a big deficit was shown in the Budget. It is going
to be six per cent this year.

My colleagues who spoke earlier have spoken in detail about some of the failures of the Government during this period. The
Government has claimed that most of the promises made through the Common Minimum Programme have been fulfilled. It is
not true. The UPA Government has failed to fulfill the promises. This is a very unfortunate situation. So, Shri Pranab Mukherjee,
not only while presenting the Budget but also even while replying to the President's Address, was explaining the victories of the
UPA Government for the last four-and-a-half years.[R64]



The Government claims that 62 lakh houses have been constructed, pension amount has been increased, longstanding problems
of farmers have been solved, loan waiver has been granted, the Right to Information Act has been passed etc. It is true that
some of these good flagship schemes and projects have been launched by the Government. But with the continuous demand of
the Left Parties, they had to accept some of these programmes and get them implemented. ...(Interruptions)

We do take the credit, but at the same time, I would like to say that some of these schemes are not very successful. Though the
National Rural Employment Guarantee Programme is extended to all the districts of the country, even according to the Ministry of
Rural Development, only 45 days of work could be given to the rural labour in this country last year. The promise that half the
wage would be given, if employment could not be provided within 15 days of request, has not been fulfilled in most of the places
including my constituency. Though the request for employment is made, employment has not been provided and the allowance,
that is, 50 per cent of the wage, which is to be provided, that also has not been given.

Sir, five years back, the NDA Government also claimed that India is shining. Though not exactly the same words, but while
hearing the Budget Speech of Shri Pranab Mukherjee, I was remembering the 'India Shining' slogan of the NDA which was
rejected and that is why they were defeated and sent to sit in the Opposition. More or less it is the same type of claim that the
UPA Government is making in this Budget.

I would like to accuse this Government that they failed to implement the Common Minimum Programme. They betrayed the
Common Minimum Programme and the biggest betrayal is towards the farmers, towards the agricultural labourers and, above
all, the women of this country. There is no need to spend even a single pie for the Women's Reservation Bill to be passed. For the
last several years it has been pending and now it is there in the Rajya Sabha where it has been introduced. But I am sure it is not
going to come to the Lok Sabha. Before every election, these types of promises are being made. There are other schemes which
have been introduced, but they are not successfully implemented.

Sir, though the Government agreed that there is some impact of the global recession, they are not ready to accept the
seriousness of the impact. Already 12,000 to 15,000 workers and employees have lost their jobs. The steps taken by the
Government and the proposed schemes are not going to help in generation of employment. Whatever safety measures that have
been taken, they have been taken because of the relentless battle waged by the Left Parties both inside the Parliament and
outside against the FDIs and FIIs to be brought into India. But in spite of this, the recession is having its impact on the Indian
economy. We could save only the financial and banking institutions because we could prevent the foreign investment in a big
scale in our country. [res] Otherwise, our banks would have also collapsed like house of cards in the way the US and European
banks collapsed.

[rs6] Our economy is mostly affected because our exports are more or less stagnated now. Unfortunately, most of our exports,
most of our economy is linked with the United States of America. Undoubtedly, that is one of the biggest economies in the world,
but I believe that putting all the eggs in one basket was not a wise thing. We should have tried the diversification of our exports
to various other countries, particularly, to developing countries. Because of the tie-up with the USA as there is a collapse of the
US economy, we are also suffering. Now, even at this late hour we should try to find out the other alternatives for the exports to
the developing countries.

In our country, many enterprises are closed, particularly, the IT industry is in very serious crisis. But I do not find much of the
proposals to fight back this type of impact on the economic recession and on unemployment. Today morning, we had a very
interesting discussion on the unemployment of the working class in the country. The hon. Labour Minister was here to explain
what steps the Government has taken. But these are same routine type of schemes that have been implemented in this country.
He narrated all these things and said this is the thing that we are going to solve the problem of recession. It is not going to solve.
It is a very gloomy situation around and by jugglery of words and numbers the unemployment is not going to be reduced in the
country,

Sir, I would like to say that even in the Budget it was very clear that the Government is not ready to tax the rich who benefited
wonderfully because of the schemes of the Government in the last few years. Rich is becoming richer. There are four Indians in
the top ten richest persons in the world. But there are more than 30 crores of people below the poverty line. What is it we are
doing about this? Deficit Budget is going to bring more inflation.

Mr. Chairperson, I would like to remind one thing that most of us, the Members of Parliament — Ruling Party and the Opposition,
I am sure might have received several letters about the so-called Indians' deposit in the Swiss banks. It is supposed to be
Rs.1,456 billion. I could not find in the online the so-called report of the banking association of Switzerland giving the details
which country has deposited how much of money. This is not the country's money, this is the individuals who deposited. It



comes to approximately Rs.72,00,000 crore.

If it is true, this is the bigger amount deposited than all the countries put together in the Swiss banks. If it is not true, I will be
happy. Let the Finance Minister deny it. If it is true, bring back that money. That is the money of the Indians. The people who are
evading the taxes, the people who made black money, they go to Swiss banks...(Interruptions) Yes, the Bofors money is also
accused of being put in the Swiss banks. But it could be never proved.

I was told that the Swiss banks agreed to give only the details of the countries and not the names. But according to the
international agreements if the Government of India asks for the details of the individuals who deposited this money, they have
to provide. I demand that the Government of India should take immediate steps to bring this money back.

Sir, the hon. Finance Minister, in his reply to the Motion of Thanks on the President's Address, has also said that the Government
is committed to the public sector. (671 What is happening to the various public sector industries? In Hindustan Cables Ltd., one of
the biggest industries in the country, there are no salaries given for the last ten months. I was told that the Cabinet approved to
give four months' salaries for them but still they will be continuing without salaries for the next few months. They have not been
paid for the last ten months. In HMT Bearings at Hyderabad, which was earlier known as Indo Nippon, which is one of the very
good companies, there are no salaries given for the last several months. There is HMT, which is supposed to be the mother of
Indian industries, there the revival package is a miserable failure. It is lopsided. It is about to be closed. I feel that there is a
conspiracy to close this and handover to private people. Including HMT, there are many other public sector industries where there
is no wage revision for the last 15 years. Many talented people have gone out in search of the job. Those people who are above
40 years cannot find a job now; so they are continuing with one of the lowest salaries in the country. Is it the commitment to
public sector?

The Visakhapatnam Steel Plant workers, traveling all the way, they came here yesterday. They held a demonstration before the
Parliament. They have not come for increase in the wages. They are not asking for their wage revision. They are asking for the
14 captive iron ore mines. For the several decades, Visakhapatnam Steel Plant is again and again asking but no captive mines are
given to them. But the industries which were started only last year, I would say not even six months back, one steel plant in
Andhra Pradesh, which is supposed to be an industry belonging to the son of the Chief Minister, they got captive coal-mines
taking back the captive coal-mines given to Genco. Genco was asked to give a letter that they do not need those coal-mines. How
is it that you are committing to the public sector industries? Is it the way the public sector is to be saved?

There are traditional industries in our country like bidi, coir, jute cashew, textiles, handloom, fisheries; they are all in
crisis. What is the allotment made for the revival of these industries? They are all getting sick. These are the employment-
oriented industries, labour-oriented industries. They are in serious crisis. No effort is being made. Now the industries are given
money. For example, rubber industry is in serious crisis because the Government gives subsidies to those who would like to
import rubber from other countries at cheaper price. The Indian rubber manufacturing is going to be in serious crisis. Is it the
way, the industries of India can be saved?

Just today, I have seen in one of the newspapers that Jawaharlal Nehru Urban Renewal Mission has sanctioned Rs. 1400
for 16 cities to purchases the buses. There are several towns, cities without proper drinking water, without proper drainage
system. No roads are there. Now, in the name of helping the motor industry, for luxury buses to be purchased, Rs. 1400 crore
are you paying in the name of Jawaharlal Nehru Urban Renewal Mission? Is it the way the Indian industries are to be saved? You
could have provided this much amount for the unorganized sector.

Last year, in December, we in this Parliament passed a historic Bill, the Unorganised Workers Bill. But no amount of money
is provided as a corpus fund for the social security for the 40 crore people. Wherefrom the money comes? You just want to abide
only by introducing a Bill. It will be only a statement. It will be a goodwill statement but it is not going to be an Act without
proper amount of money to be paid.

I would like to say that the so-called credit to Kisans is not being implemented. Though it is a good loan waiver, yet it did not
help the Kisans very much. [rees] Sir, I come from the State of Andhra Pradesh where agriculture is in serious crisis. Agricultural
crisis is pooh-poohed by the hon. Finance Minister saying that in the last four years, there is four per cent growth in GDP, and 20
million food grains are produced in the country more than previously. Food grains are excellent but I would like to ask the
Finance Minister to see the other details. The per capita consumption of food grains by the Indians has been reduced. If we have
got so much of food grains, why is the per capita consumption of food grains getting reduced? There is something wrong with
the distribution system. The public distribution system is to be further strengthened. The prices of food grains have gone up.
Many people are unable to purchase food grains. In India, only one-third of our agriculture is irrigated. The main infrastructure
for agriculture is irrigation. For that, not much money has been allotted.



If we could achieve self-reliance in food grains with irrigation in one-third of agriculture, definitely our country can achieve much
more. If the irrigation facilities can be provided to our kisans and remunerative prices for their food grains can be given to them,
India can become a world power by achieving higher food grains, by giving food grains to all the Indians, and also India can
export not by becoming a strategic partner with the United States of America. On this issue, Shri Pranab Babu was telling that
India did not bow or did not deviate from the Non-Aligned Foreign Policy. What has happened to the Iranian gas pipeline?
Condoleezza Rice, when she came to India, said that as we do not want this gas pipeline through Afghanistan, we do not want to
have any contact with Iran, and, therefore, you stop it. Sir, there is no mention about this gas pipeline in the Budget speech. We
could have certainly come out of the electricity crisis if the Iranian gas was provided to us. It was supposed to be one of the
cheapest.

The strategic partnership with the United States of America has started even before signing the Indo-US nuclear deal. They
decide as to who should be the Ministers in the Indian Cabinet. You can claim that our country is an independent country. Shri
Mani Shankar Aiyar's head has rolled from the post of Petroleum Minister because the United States of America did not like the
method of his understanding and his attempt for an MoU with the Iranian petroleum companies for the gas pipeline. This is what
we accused and we still accuse. This is not going to help India; this is not going to help our country to become self-reliant or
following Non-Aligned Foreign Palicy.

Sir, T would like to conclude my speech by talking about two more important issues. I would like to say that the allocation for
Defence Budget has been increased. Shri Pranab Mukherjee was telling that in the fight against terrorism, we need more
allocation. I agree that we do need more allocation but the Government of India miserably failed to control terrorism which is
coming from outside and within the country. Here I would like to say that the Government of India should take note of the
comments made by the Supreme Court on Salva Judum. 1 am raising this issue because Salva Judum is an extra constitutional
authority; a civilian section is being armed, financed by the Government of India finances. The Government is trying to put them
against naxalites in the name of one group of tribals fighting against another. Are we going to allow the type of private army to
come up? Is it the way the Government is going to stop terrorism? Naxalism is a socio-economic issue. [He9] The Government has
to solve the problem of poverty to finish Naxalism in this country. But the Government is considering this problem as a law and
order problem, which is not going to help.

Sir, the Right to Education Bill is pending for a long time. Only yesterday, we passed the Central Universities Bill. There is a Bill,
which has been passed by the Rajaba Sabha about SC&ST reservations. Actually, it is not about reservation, it is about de-
reservation in 48 educational institutions. It is a shame that the SC and ST people would not be allowed to enter into these so-
called institutes of excellence. What a shame for the Government to bring such a Bill? I demand that it should be scrapped and
withdrawn.

Sir, regarding the corporate sector, there is a miserable failure on the part of the Regulators. Satyam Computers scam is a
shameful thing for the whole country. Now, the FlIs are afraid of coming to this country.

Sir, our friend, Shri Ananth Kumariji is not present in the House, but I was told that while making his speech, he said: "Because,
the UPA Government failed, the alternative is coming in the shape of the NDA." He was telling that a good leader, a strong front
and a strong party is going to help the country. I would like to say that yes, there is a failure on the part of the Congress, and I
am sure that this is the last Budget the Congress is proposing for this period. But at the same time, the BIP is also not going to
come. He named Shri Advaniji, the Prime Minister-in-waiting. He has to wait eternally. I am sure, he is not going to become the
Prime Minister. But I would like to ask the other partners of the NDA whether they agree with the new proposal of the BIP of the
Ram Temple at Ayodhya once again? As long as Shri Atal Bihari Vajpayeeji was the Prime Minister of this country and the leader
of the BIP, this slogan was kept aside. Now, again, they are raising it because they are not having confidence that they can fight
politics on the question of economics, on the question of social issues. Once again, they are trying to divide the country on
communal lines, and they are desparate to come back to powera€| (Interruptions)

Mr. Satpathyji, if you are not believing it, you have to say that you do not subscribe for this wrong Temple policy, which is being
brought by them... (Interruptions)

Sir, in Pakistan today, there is a news that the North-Western Frontier Province has been captured by Talibans. But in this country
itself, in Mangalore, we have seen the Hindu tafibanisation by some hooligans taking the control of the law and order in their
hands. They say that they respect the women, but they insulted the women, physically assaulted the women there. This type of
talibanisation should not be allowed to happen. I wish that the Bhartiya Janata Party should dissociate from these types of things,
disband these types of organizations. They should come out of the communal politics. Then, only they can play a proper role in
the Indian politics.

Sir, with these few words, I would like to say that the Interim Budget is disappointing. It is helping only the rich; and it is not



helping, in any way, the Indian poor, whose life is becoming miserable because of the globalization and because of the
international recession.

PROF. M. RAMADASS (PONDICHERRY): Sir, on behalf of the Pattali Makkal Katchi and its founder President, Dr. Ayya, I rise to
support the Interim Budget presented by the hon. Finance Minister to this august House.

While commending on this Interim Budget, one should understand the nature of a full-fledged Budget and the nature of an
Interim Budget. The Government of the UPA is completing its five year term, and it cannot take far-reaching policy implications
so that they could be included in the Interim Budget.[r70]

The Interim Budget is basically a document requesting the approval of the Parliament to spend a certain sum of money for the
next four months. When the next Government comes, it would have the full liberty to implement a number of permanent
programmes. So, one has to understand this difference. Now, keeping this difference in mind, I feel that this Interim Budget of
the UPA Government contains all the essential characteristics or the sound fundamentals of an Interim Budget, and I join other
Members in supporting this Interim Budget submitted by the Government.

But at the same time when we look into the Budget we find that there is a review of the work carried out by this Government in
the last five years and in that context, this Interim Budget becomes the sixth Budget of the UPA Government. It goes to the credit
of this Government that it could successively and successfully present six Budgets to the Parliament. The credit in a large measure
must go to the UPA Chairperson Madam Sonia ji, hon. Dr. Manmohan Singh, an internationally renowned economist, Mr. P.
Chidambaram, who presented five successive Budgets, and also the present Finance Minister Therefore, they all deserve our
appreciation for successfully presenting these six Budgets.

Now, when I take the earlier Budgets and also the Interim Budget, I cannot but record my sense of appreciation for the good
work that has been initiated by all these Budgets. I see in the functioning of UPA Government, a professional approach, an
approach providing for accountability, transparency and also social justice. Nobody can deny that. Even an adverse commentator
against the Government would admit that it was this UPA Government that could provide a framework for bringing both
economic growth and social justice to the people.

Now, look at the performance of the UPA Government through these 5-6 Budgets. It is only this Government which created a
tradition of presenting an Outcome Budget, a Budget which details not only the expenditure and revenue of the Government but
also presents what has happened to the impact of the expenditure that has been incurred in terms of the achievements in physical
quantities. So, the presentation of an Outcome Budget has been one of the salient and welcome features of the UPA Government
and it is so accountable that every year it has presented an Action Taken Report. These are the announcements made in the first
Budget. When the next Budget comes, it says that on these announcements that we have made, on these Policy pronouncements
that we have made, these are the actions that have been taken. It is just to assess and evaluate the performance of the
Government in terms of the budgetary proposals.

Not only that, it was only this Government which presented a Gender Budget wherein we are asking for 33 per cent reservation
for women. But here is a Government which has prepared a Gender Budget in each Department. How much of money are you
spending? I am spending Rs.100. Qut of this Rs.100, so much is earmarked for the development of women and for the
development of children. Therefore, a gender budgeting has also been presented by the Government. That is another important
innovation that this Government has brought.

It is this Government which has brought the Fiscal Responsibility and Business Management Act, and it has scrupulously adhered
to the targets set by the FRBM Act.

16.54 hrs.
(Shrimati Krishna Tirath in the Chair)

That is why, over the last four to five years, it was able to reduce the revenue deficit considerably and also the fiscal deficit. But
for this year alone, every year the target fixed has been fulfilled by the Government and the Government was nearly approaching
to the level of eradicating the revenue deficit and making it to zero. But for the interim happenings in the international arena,
perhaps, the Government would have achieved those targets also.[m71] So, taking all this into account, I find that this Government
was able to make a kind of innovative approach to budget-making and also accountability to the people.



Madam, today the fundamentals of the Indian economy are very strong as the earlier Finance Minister used to say that 'today, we
have a robust economy.' In the last four to five years, our growth rate has been hovering between 8.5 per cent and 9.5 per cent.
Today, because of the world recession and because of the developments outside the country, we find stagnation, there is slowing

of growth, but even here, one has to admit that if the fundamentals of Indian economy had not been strong, if the banking
system in the Indian economy had not been strong, perhaps India would have slipped further down to a growth rate between 3
per cent and 3.5 per cent. When the whole of world economy is growing between 4 per cent and 4.2 per cent, Indian economy is
able to maintain even today a growth rate of 7.2 per cent in spite of the world or global recession.

The most important factor for this is that we have been able to develop a good banking system which did not crush with the
developments in the banking system elsewhere in the world. That was because we have created the public sector banking system
here and not the private sector banking system which permitted all kinds of loans, all kinds of advances to people, which resulted
in a crash.

The world situation, the world recession had two implications for us. One is that the international borrowing or international flow
of funds to Indian economy was coming down. As a result, the investible resources within the country have come down.
Therefore, we are not able to undertake investment opportunities and investment potential is declining because of the shrinking
of resources from other countries.

Secondly, the banking system is not able to cope with this increasing demand for finances or the investment funds for the
country, but by using our monetary policy, the RBI has used its instruments of Statutory Liquidity Ratio and Cash Reserve Ratio
very ably had been able to manage the liquidity situation. This Budget also, through its fiscal instruments, has been able to do
some kind of stimulus to the economy by spending, deficit spending on the Indian economy.

This is not something new which the people were saying about. Even in 1929 when the whole world economy was facing

depression, it was John Lord Maynar Keynes, the greatest economist of the 20™ century in the world, who propounded the
concept of 'Pump Priming'. When the purchasing power in the hands of the people was not there and the economy was facing
unemployment, there was surplus stock and the people were pouring the surplus stock into the sea because the people did not
have the purchasing power. Therefore, he urged upon the Governments of those days to pump more money into the economy
through fiscal policies. It was only from there onward that all the Governments all over the world subsequently adopted the
public spending spree and public spending scheme. That is also what Barack Obama has done last week and we have done this in
the Interim Budget.

We are giving lot of purchasing power in the hands of the people and the banking system has been asked to increase the
liquidity size in the economy because the economy, at this point of time, should not suffer a liquidity crunch. Agriculture is
developing now. Industrial sector is suffering and there should be no reversal of growth process to less than seven per cent.
Therefore, it is the duty of any elected Government to increase the liquidity in the economy. This is what precisely the
Government of India has done through its able monetary policy as well as fiscal policy.

The Interim Budget is only an extension of that imaginative fiscal policy and that is why, it has provided for various
schemes under which a large amount of money is pumped into the Indian economy. Perhaps when the same Government comes
next time after May elections, they will be able to bring more growth impulses into the economy.[s721

17.00 hrs.[r731

Therefore, the Interim Budget is prepared today in the context of an extraordinary situation of stagnation and growth, and thanks
to the efforts of the Prime Minister -- who himself happens to be an expert in economics and a person who has understood the
reality of the Indian economic situation -- who was able to act then and there and was able to bring the economy on a stable
path. This is the credit of the Prime Minister of this country.

Another important achievement of this Government in the last five years is that the Government does not believe only in the
dictum of economic growth. Mere economic growth is not going to percolate down the benefits to the people at the lower level.
India is a very vast country with large diversities and diverse people including rich people, middle-class people, lower-class
people, downtrodden people, and when you initiate the process of growth and capitalistic framework, then there is no guarantee
that the income generated through the factor incomes like wages, interests, profits and other sources of income will normally go
to the poor people. Therefore, the inequalities in the distribution of income are an inevitability in any democratic capitalist
society, and this has happened in the case of the Indian economy also. But this UPA Government felt that this kind of an
...(Interruptions)



SHRI C.K. CHANDRAPPAN (TRICHUR): It is a socialist economy. ...(Interruptions)

PROF M. RAMADASS : No, it is a mixed economy where we have taken privatization also as a course of development. Mere
privatization and mere development of the private sector will bring only growth in the economy, but at the same time we should
take into account the social net aspects of the people. The society must develop, and the people at the lower-level must also
develop. For that purpose, the Government has taken the maxim that the economic growth with social justice should be the best
order of growth, and that has been completely realized by the Prime Minister and Madam Sonia Gandhi. Hence, they have taken a
lot of measures. It may be true that here and there some measures have not been done, and some problems do exist. I do agree
that some problems in the industries exist and some problems in the agriculture exist, but all these problems cannot vanish or
cannot be banished from the country by a magic wand. The Budget is not a magic wand. It is only growth that has to bring a lot
of improvement in the economy. We must keep this factor in mind.

Can anyone say -- when we take the social justice aspect -- that this Government has not done anything towards improving the
social conditions of the people? Let us take the example of Minorities. It was this Government which brought the Minorities
Development Corporation; it was this Government which introduced 15-Point programme for the development of Minorities; and
it was this Government which appointed a separate Minister for the Minorities. Is it not going to improve the social conditions of
these people?

Let us take the example of Other Backward Classes (OBCs) who constitute about 50 per cent of the population. They have not
been taken care of by any Government so far. The Mandal Commission said that : "Implement 27 per cent reservation in
education and job." Though it was done in the case of jobs, but it was left out in the case of education. Today, it is only the UPA
Government, which has brought a Bill in the Parliament providing for 27 per cent reservation to OBCs in higher education
institutions. Now, it has to be seen as to what kind of social transformation it will bring in the next 10 years, and hon. Members
like Shri Chandrappan should be there to see the kind of vertical mobility that it is going to come to the people of OBCs category
in this country. ...(Interruptions)

Let us not laugh. We have experienced the benefit of it in Tamil Nadu. Today, in Tamil Nadu, many people have become doctors;
many people have become lawyers; and many people have risen in the social ladder because of that policy of reservation.
...(Interruptions)

THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI VAYALAR RAVI): They
are brilliant doctors and brilliant lawyers.

PROF. M. RAMADASS : Yes, they are brilliant doctors, who can be rated as one of the best in the world today.

One of the important achievements of this country is that India has produced the third-largest reservoir of technical and scientific
manpower in the world. Out of every three scientists, one is an Indian, and out of every three Indians, one is an OBC person. It
means that the OBCs have produced the best talented people even for the world. It is because of the reservation policies adopted
at the State-level. Today, the Central Government is joining in the efforts of the State Government by providing this.[r741

You take the example of tribals, the people who have been neglected, the people who have not been solicited so far. It is
this Government which got a historic legislation passed conferring on them the rights to their own property in the forests. Is it
not going to change the complexion of the society there? If we had not done anything there, they would be languishing without
any source to live upon. Therefore, the tribals have been taken care of.

You take the case of SC/ST students. Today they have been provided reservation in the All India Medical Entrance Examination.
This is something that has not been brought about so far. This is a step that has been taken by the UPA Government. Especially
our Health Minister has taken this historic step of including SCs and STs in the reservation policy in medical colleges. Is it not
going to benefit the social movement and the movement on education ladder of the people? It is a question of ensuring social
justice.

Take the case of NREGA. Many people have commented on that. But we are seeing the magic results of this National Rural
Employment Guarantee Act (NREGA) in our State. Every household is now assured of Rs.8,000 per annum, Rs.8,000 directly
going to the people. The Government has not only implemented the programme, it has put in place a large number of
safeguards. The safeguards are so many that nobody can misuse the funds under the programme so easily as in the case of other
programmes.

The thinkers of the world and the sociologists say that this is one of the largest programmes that have been implemented by any
country in the world. So, India is ahead of many other countries in the implementation of this. Is it not going to increase the
purchasing power of the people? It is an act of levelling up the people. That is an instance of social justice. You take the Bill



brought in for the benefit of unorganised sector workers in the country. A Bill for their social security has been brought by the
UPA Government. Ninety-two per cent of the workers in the economy today &€|

MADAM CHAIRMAN : Prof. Ramadass, conclude now.

PROFE M. RAMADASS : Madam, I will take only five minutes more. Perhaps this is my last speech in the Parliament. You should
be able to hear.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI PAWAN KUMAR BANSAL): You should say, the Fourteenth Lok Sabha.

PROF. M. RAMADASS : Yes, the Fourteenth Lok Sabha.

MADAM CHAIRMAN : Why are you saying the last?

PROF. M. RAMADASS : Yes, Madam. I think you should be a little liberal to me.
MADAM CHAIRMAN : Conclude within two minutes. You give all your points.
SHRI PAWAN KUMAR BANSAL: He is making a good speech.

MADAM CHAIRMAN : He is congratulating the UPA Government.

SHRI PAWAN KUMAR BANSAL: Otherwise also, he is giving good reasons.

PROFE M. RAMADASS : I am making an evaluation of what the Government has done. If anyone says what I am saying is not
true, I am prepared for a debate outside. Anyone can come in the open and we can have a debate.

SHRI TATHAGATA SATPATHY : That the people will decide.
MADAM CHAIRMAN : No interruption please.

PROFE M. RAMADASS : People have already decided who are to be decimated; who are to be kept out of Parliament; who should
be honoured in the Parliament. The people have already decided that. The UPA is going to come back to power with 300 seats. If
you have a diary to write today, do note it down. It is going to come back again. ...(Inferruptions) Madam, I do not want to enter
into a dialogue.

MADAM CHAIRMAN : You just address the Chair.
PROF. M. RAMADASS : Yes, Madam.

The Unorganised Sector Workers Bill is a historic legislation providing social security to 92 per cent of the people in the working
sector. The National Rural Health Programme is again an important measure in terms of providing social justice. The loan waiver
scheme, the education scheme, all these things are designed to improve social justice. What I wish to reiterate is that the
Government has not been preoccupied only with the question of economic growth. It has also done equally well in the sphere of
improving social justice. That is one of the important achievements of this UPA Government, which no one can deny.

Many people here, many gloomy prophets, forecasted that the Indian economy is having a skyrocketing of inflation; that inflation
is not going to be controlled; that there will be two-digit and three-digit inflation and all that. But what has happened? After it
reached a peak of 13.2 per cent, this Government, through its judicious monetary and fiscal policies, was able to bring inflation
down to 5.2 per cent.ikmrzs] This will even be reduced in due course of time and price stability is going to be the hallmark. It is
likely to be in the range of three to four per cent. Therefore, all the gloomy forecast of these people have been nullified and
falsified.

There was a talk about the public sector today. I feel that the public sector of India today is the pride of the nation and a large
number of public sector undertakings which were making losses have now become profit-making enterprises today, thanks to the
policies taken by the Government. Therefore, there are many things to be said about the Interim Budget but at the same time, 1
would like to tell the Government that the job losses caused by the recession in the IT industry is an important area where we
have to do a lot because many of our boys and girls who have gone to the USA and other countries are coming back to India and
they would find it difficult to find a job here. Hence, we should devote separate attention on this.

People were talking about poverty, unemployment, illiteracy, low health, etc. which are all fundamental issues and that cannot be
solved now. One important approach that the Government has to adopt is that all these schemes relating to these fundamental



issues must be entrusted to the States and the local bodies. Only they are the best instruments for achieving successes in these
areas. If we have to do that, we have to improve the Centre-State financial relations. This is one area where the Government
should keep its view to perform when it comes back to power in the next year.

The Government will have to do two or three things in the matter of Centre-State relations. Today, through the Finance
Commission's recommendations, 30 per cent of the total assigned revenue goes to the States. This is not adequate. Even for a
State like Tamil Nadu which implements a lot of welfare schemes for the people is getting only 5.038 per cent of the total kitty,
which is just not sufficient to make all the developmental and non-developmental expenditure. Therefore, instead of keeping all
the resources here, devolve the resources. I would feel that at least the 13% Finance Commission which is working on the
devolution of resources must be advised by the Government that 40 per cent of the combined total revenue of the Central
Government must be given to the States.

Secondly, the service tax. I think, the Parliament has brought the 88™ amendment to transfer the resources generated through
the service tax. The Government of India is imposing taxes on 101 services and they all come directly from the States. Our
understanding is, through the ggth amendment, these revenues must go back to the States but it is not happening. Therefore, I
would appeal to the Government of India that the entire revenue of service taxes must be devolved to the respective States.

Then, regarding the Centrally-sponsored schemes, the Government is giving only 50 per cent of the expenditure and the
remaining 50 per cent comes from the States, which is imposing a heavy financial burden. Therefore, I would feel, for all the
Central sector schemes, 100 per cent assistance should be given by the Government.

Lastly, with regard to my Union Territory, the hon. Finance Minister is there, I would say that the Union Territory of Pondicherry

is facing acute financial crisis because it is not entitled to any transfer of resources from the Finance Commission on the ground
that it is only a Union Territory. We are not entitled even to get grant for local bodies because Union Territory of Pondicherry is
not covered either by the Finance Commission constituted under the Constitution or by the Finance Commission constituted by
the Union Home Ministry. We are neither here nor there as a result we do not get any money from the Government of India for

local bodies. Therefore, I would request the Government of India to take this as a term of reference for the 13 Finance
Commission and include the Union Territory of Pondicherry and treat that as a State because we have an elected Government and
that Government is headed by a Congress Chief Minister. He is finding it difficult and therefore, the Government of India should
be able to do this.

With these few words, I commend this Interim Budget as one of the best efforts of the UPA Government and I hope that this
UPA Government by telling all its achievements to people, will come back to power with a resounding success. Somebody said
that the Third Force would come. I would say that the Third Force is a non-starter. There is nothing like a Third Force in India.
Wherever they had talked about it, it has become a non-starter.

SHRI P.S. GADHAVI (KUTCH): I rise to express my views on the Interim Budget.

In this budget, there is no relief for households, no tax cuts for industries. Everyone is asking what aam admi is going to get
from this Budget. I see nothing for them. What the UPA Government has done for improvement of living standards of common
man over the period of four years is known to all.

The prices of all commodities have increased manifold than what it was during the NDA regime. How can the Government give
relief in taxes? They know that the fiscal deficit is 5.5 of 2009-10 GDP and the Government is taking shelter and blaming the
global meltdown.

So, it is rightly said by the hon. Leader of the Opposition that it is indeed a farewell budget and it does provide ample justification
for the people and it would give farewell to the Congress Party.

Fiscal deficit figures are unrealistic and it would be much more. It is claimed by the Government that they have made higher
allocations in various sectors — Rs.1,41,703 crore for defence, taking into consideration Mumbai terror attack, but I am sorry to
say this. Why has the situation arisen like that? It does not reflect the failure of the UPA Government. Hon. Finance Minister has
allocated Rs.40,900 crore for Bharat Nirman and Rs.30,100 crore for NREGS and for many other social sectors like SSA, ICD, etc.

Here I would like to submit that the Government requires to pay more attention on implementation and monitoring of these



schemes; otherwise, the real benefit of these schemes does not reach the aam admi. Due to wrong policies of the UPA
Government, the reduction in growth has translated very sharply and directly into employment sector, especially in labour
intensive export sector, IT sector, construction and others.

Farmers are also not in a position to get remunerative prices. In many places we have seen that many farmers are committing
suicide. On the other hand, aam aadm/ also does not get his daily requirements of food, accommodation, etc. He is not getting
his requirements. So, farmers on the one hand, are not getting their remunerative prices and the aam aadmi for his daily
consumption, is also not getting things at affordable prices.

In one village, one person asked another: "What is an Interim Budget?" Another replied: "It is a Budget presented by an Interim
Government." Then, the first person asked: "What is an Interim Government?" The next person replied: "The Interim
Government means that the Government does not know whether it will come back after the next elections or not." [p76]

MADAM CHAIRMAN : Who are these persons?

SHRI PS. GADHAVI : This is an Interim Budget and therefore, this is an 'Interim Government' and it does not know whether it is
going to come or not....(Interruptions)

SHRI PAWAN KUMAR BANSAL : I hope, being in the Parliament for so long he would know as to what an Interim Budget
is....(Interruptions)

MADAM CHAIRMAN: He is only giving his views

SHRI P.S. GADHAVI : Madam, though the UPA Government talks of aam aadmibut in fact it does not care for the aam aadmi
and, therefore, the fate of the next election is apparent.

Our IT sector was developed very well but today the same is suffering heavily due to the global melt down and also due to the
big Satyam scam. Our technologists fear retrenchment of their jobs. With regard to a fall in IT export, what measures the
Government is going to take? Government should specify the remedial measures which it is going to take in this regard.

Madam, as per the Report on Effect of Economic Slowdown on employment in India, about half a million workers have lost their
jobs during October-December 2008. The most affected sectors were Gems and Jewellery, Transport and Automobiles where the
employment has declined by 8.58 per cent to 4.03 per cent and 2.42 per cent respectively during the period October-December
2008 that is during the regime of this Government.

It has been claimed by the UPA Government that in this Budget there has been a substantial increase in subsidy to social sectors.
The important question is whether the poor aadmi has been benefited by this subsidy or not. Has he got food, power, healthcare
or not? The answer comes in negative because more than 27 per cent of the population of our country lives below poverty line. I
would like to know whether the Government has taken measures to distribute the entitled subsidy directly to the targeted
beneficiaries since the subsidies are regressive and not progressive. Subsidy on petroleum products and fertilizers has gone
mostly to the overseas suppliers.

I would also like the hon. Finance Minister to explain to the House that when the revenue collection is falling due to the industrial
slow down and also due to reckless spending and inaccurate accounting in Budget, how this Government is going to improve
fiscal deficit which is going up to 13 per cent if the deficit of States were to be added to that of the Union Budget. Madam, the
truth about the deficit, therefore, is that it is designed to serve political objectives, not economic one. It is, therefore, hard to
argue that the deficit translates into the stimulus for the troubled sectors.

It is good to double the expenditure under NREGS. My friends have talked about doubling the expenditure under the National
Rural Employment Guarantee Scheme but how this can improve the more troubled sectors of industry. I would request the hon.
Minister to explain as to how our troubled sectors of industry could be bailed out...(Interruptions)

MADAM CHAIRMAN: All the time you have been asking from the Minister. You may give your suggestions also.

SHRI PS. GADHAVI : I would like to invite the hon. Finance Minister's attention to the outstanding Central Sales Tax
compensation to the Government of Gujarat....(Interruptions)

MADAM CHAIRMAN: He is asking everything from the Minister. I want him to give his suggestions also.

SHRI P.S. GADHAVI : I would like to draw the attention of the Minister to the Central Sales Tax compensation to the Government
of Gujarat.[rz71



Madam, as regards outstanding central compensation yet to be received from the Government of India, the total compensation
claimed by the Government of Gujarat from the Government of India in 2007-08 was Rs.764.06 crore, out of this compensation,
the Government of India has given Rs.338.14 crore and compensation yet to be received from the Government of India for the
year 2007-08 is Rs.425.92 crore and for the year 2008-09, the total compensation yet to be received from the Government of

India up to 315t May, 2008 is Rs.571.15 crore. So, they are not giving all these dues to the State of Gujarat and they are
expecting the State to carry out all the schemes. These dues were to be phased out. This amount was to be compensated to the
Government of Gujarat. They are not giving so much of dues for the last two years.

So, I would request the hon. Minister to look into this. I oppose this Interim Budget.

SHRI VIJAY BAHUGUNA (TEHRI GARHWAL): Madam, I express my gratitude to you for giving me an opportunity to speak on
the Interim Budget for the year 2009-10.

In the last 5 years of the UPA governance, the country has witnessed an unprecedented economic growth and prosperity.
Under the dynamic leadership of hon. Prime Minister, Dr. Manmohan Singh and the UPA Chairperson, Shrimati Sonia Gandhi, the
focus of all programmes and policies was the upliftment of the common man. I would congratulate the Government for adhering
to and following a very healthy parliamentary precedent and practice of not coming out with any major policy decision in this
budget as we are on the verge of elections and it would be the prerogative of the new Government which is likely to be installed
in the next few months.

Madam, in a nutshell the highlights of economic growth were, in spite of the global recession, we maintained a growth rate of
over 7 per cent. Loans for farmers for more than Rs. 65,000 crore were wiped out. The interest rate which is charged is only
seven per cent and the levy price both for wheat and paddy has been nearly doubled.

With regard to education, the outlay for higher education has been increased by 300 per cent. Emphasis was given on quality
education, and to improve literacy, 15 new central universities and six new IITs were set up. For the minorities, a 15-point
programme was initiated. There is a flow of funds for the welfare of Scheduled Castes, Scheduled Tribes, women and children.

As a result of the efficient fiscal reforms and controls by the Government and the Reserve Bank of India, the inflation has come
down from 13 per cent to less than four per cent. An outstanding feet of this Government has been the Nuclear Deal without
signing the CTBT and ending our nuclear isolation of the last three decades.

Madam, for growth and prosperity, it is very necessary that we have peace, unity and tranquility. Communalism, casteism and
regionalism are the antithesis of our freedom movement struggle and of our basic Constitution. It is unfortunate that for petty
electoral gains people are resorting to fanning communal hatred amongst the people. The UPA has succeeded in curbing such
elements. Under the Representation of People Act if a candidate commits a corrupt act under Section 123 on the ground of
religion, he is disqualified. Now, a time has come when we have to legislate that political parties which are spreading hatred and
appeal on caste and communal lines, are also banned if our democracy has to survive and thrive.

Madam, I would appeal to the Government to give special attention and provide economic upliftment to the people living in the
border districts of our country. In this context, I would like to draw the attention of the Government that like JURM, we must
have a scheme for the upliftment of the hill districts and border districts because our neighbouring countries should not get an
opportunity of exploiting the unemployed youth and create tension in the country. [R78] I would also like to make a request to
the Government that, for a coordinated and planned development of the entire Himalayan Region, we should set up a Himalayan
Development Board under the Chairmanship of the Prime Minister so that the people living in the remote areas of the Himalayan
Region get the benefit of economic growth and prosperity.

Madam, in this Budget, we have taken care of all sections of the society and tried to take the entire country move ahead. If a
doctor is giving good medicines, then no sane man will change his doctor. If a lawyer is giving good performance, no sane man
will change his lawyer. Shrimati Sonia Gandhi is a person who is pleading for the downtrodden and welfare of the 'aam admi’
minorities and other backward classes and in Dr. Manmohan Singh, we have a doctor who knows the right prescription for the
people of this country and I am quite confident that, in the coming elections, the people of this country will take the same sane
decision and not change the leadership of Shrimati Sonia Gandhi and our eminent Dr. Manmohan Singh who has done
tremendous work in bringing about quality change in the economy and welfare of this country.
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SHRI TATHAGATA SATPATHY (DHENKANAL): Respected Madam Chairperson, at the outset, I wish to thank you for giving me
this opportunity and I do not wish to take too much valuable time of this House. I have just a few points to show or to showcase
how careless, uncaring and how haphazard this Budget has been.

Madam, it is a known fact that by the single name that the major Party of the UPA, the Congress swears, viz., Mahatma Mohan
Das Karamchand Gandhi's name. His call was to look at this country in a very microscopic manner. He wanted the people in-
charge of governance to look at this country at the level of the panchayats. But our mania to follow the Americans, to idealize
them and love everything that they are rejecting has made us an impractical country where we are forgetting what our forefathers
have taught us.

Madam, I will just touch a few points and I am sure that as a sensible representative of the people of this very city of Delhi, you
will also be bound to agree with me.

Let us take for instance the per capita income. In India, it is Rs. 38,000, on the other hand, the loan, as we have learnt lately,
availed by this country, by 2010, that means, by next year, the per capita loan availed by this Government will be Rs. 30,000.
This same amount in 2003 was Rs. 15,000 and in seven year, this has doubled to Rs. 30,000. So, a common person - whether it
is the Chairperson or it is a big industrialist, or it is the small, poor or backward farm labourer -- there is an equal distribution Rs.
30,000. When the per capita income is Rs. 38,000, it means you will work ten months' hard labour. It will be like rigorous
imprisonment to repay the loan, which will not be repayable because by the time you repay your Rs. 30,000, a Government like
this would have taken another Rs. 60,000 loan on your head. Therefore, it is time that we actually decide what we want to do
with the economy and with the people of this country. What is the point and why is this false bravado of claiming achievements
in projects like the National Rural Health Mission, the Mid-Day-Meal Scheme, the NREGA, Swajaldhara and all the so-called
infrastructure construction, the Sarva Shiksha Abhiyan, these islands of prosperity that you are creating for industrialists and big
businessmen? Where is the help in building this nation when you are trampling the poor and the real aam aadmi?

Madam, I will give you one more example. In this Budget under the Defence Head, this Government has sanctioned Rs. 1,41,700
crore. But what does history tell us for the past consecutive years? The Government, including this Government, for the past five
years, has not been able to properly make our Armed Forces combat and be ready as per international standards. Therefore,
what happens is that every year we find that the Ministry of Defence is compelled to return funds because those funds have been
lying unspent.[a81] It is because those funds have been lying unspent. So, when you are giving them such huge amounts and
they are not even able to develop an LCA or a proper Armoured Vehicle or a Tank or our own weapon, we have to buy, we have
to import AK 47 and AK 56 rifles. It is a pity because we are not giving them the free hand to acquire and to become modern.
Therefore, I personally feel that it is a criminal waste to get this kind of huge amounts of money just locked up and unspent and
force the poor people of this country to pay back loans for which they have absolutely not done any mistake.

Madam, this Budget presented by the hon. Foreign Minister and Finance Minister is a cruel joke on this nation because the Finance
Minister becomes the Home Minister, the Home Minister has to go somewhere else. The Prime Minister has gone somewhere
else. Then, somebody else does the Prime Minister's job. The Prime Minister acting and in waiting is not
allowed....(Interruptions)

MADAM CHAIRMAN : Is it part of the Interim Budget?

SHRI TATHAGATA SATPATHY : Madam, I am not disrespectful to anybody. The Prime Minister in waiting Shri Pranab
Mukherjee is a very respectable, a very veteran and probably a true leader of this country. But, unfortunately, we see that such
senior leaders have been slighted as the whole nation saw what happened on the 26h January. Anyway, we feel sad because a
senior, @ most respectable person is treated like this. No matter where we sit in the House, he is a great man who looks at
everybody equally. He is probably one of the few people in this Government who knows how to speak to his colleagues with
respect and with folded hands. Always, vou will notice in his speech that he uses the words "I humbly submit" which, I find,



missing in most people. I praise him for that. But we feel sad the way he is slighted and the way he is treated by his own Party.
He should be deserving to be the Prime Minister. But, unfortunately, that is not the way the mechanism works in his Party. He is,
after all, not fit to be liked by people. But I would like to bring to your notice that issues such as drinking water, health, roads
and rural connectivity, energy — all these issues, as a blanket measure, have been ignored in this Budget. The amount of money
sanctioned for these projects have been very much paltry.

Let us take, for example, the loan waiver. I will just give you one more example and then I will wind up. It is a very sad way in
which the Loan Waiver Scheme has been implemented in this country. Mostly, cooperative loans have been availed by either
political goons at the rural level or real farmers, real indigent people. Now, the real, sincere worker has tried to repay some part
of the loan. He might or she might have succeeded or failed. They have made an effort. But the goons, the people with
connections, people who have access to officers, bureaucrats, police and politicians have completely stopped repayment. They
have not paid a single paisa. This Loan Waiver Scheme is a joke on the whole nation. In this Loan Waiver Scheme, those who
have not paid a single paisa have benefited but those who have actually toiled hard and worked hard have not benefited. It is a
very funny thing.

Lastly, I would say that in major parts of this country, unless you have access to urban areas, unless you have friends or
relatives, there is no medical help available in the rural parts of India today. No doctors are willing to go to the rural areas. No
nurse is available, no compounder is available. No medicines are available. There is nothing. The NRHM is only creating buildings
or fixed assets. But the software, the doctors, the medicines and other things are not available in this country. So, let us be
conscious that when we are planning for this country, when we are going to face the people again, that we have this Parliament
or this Government for the past five years which has not done anything worth the salt that the people have given them.

With these words, I conclude.
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It is six o'clock. There are four more speakers to speak on the General Budget. If the House agrees, the time of the House
can be extended by half an hour.

SEVERAL HON. MEMBERS: Yes.
MADAM CHAIRMAN: The time of the House is extended by half an hour.
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SHRI R.L. JALAPPA (CHIKBALLAPUR): Madam Chairman, at the outset, I welcome the Budget and I support the Budget. I am
thankful to the Government for having paid Rs. 65,000 crore to farmers who were defaulters|RP86]. But where is the guarantee
that these defaulters will not become defaulters once again? I would like to know the action that is being proposed to be taken by
the Government to prevent them from becoming defaulters once again. This matter has to be looked into by the Government.

The cost of cultivation is going high. The farmers also want that their children must be educated and become Engineers or
Doctors, and the standard of living of the farmers also has gone up. The cost of fertilizers has gone up. There is no guarantee for
them to get good yield for their crops which they have sown. There is no guarantee of rains and no guarantee of water. Even
now, 70 per cent of our land is cultivated under dry land cultivation. Such is the situation now. So, we are not sure that they will
not become defaulters once again.

Madam, in 1983 I was the Minister for Cooperation in Karnataka. I tried this. I had waived all the interest outstanding of the
farmers on the condition that they would pay their overdue. Most of them paid their overdue. I was very happy thinking that they
would never become defaulters, but within another three years they became defaulters once again because they could not get
good yield for their crops due to drought and other conditions. I would request the Government to lower the interest rate on
their loan to three per cent so that the farmers can meet their cost of cultivation. Also their children should get free education.
Whenever the children of the farmers are given loans for higher studies, only three per cent interest should be charged on their
loans.

Madam, it is already more than 60 years since we got our Independence. What is that we have done to interlink rivers?
Unfortunately, for the last one or two years we have forgotten to talk about interlinking of rivers. A lot of water is going waste
into the sea, and we have to utilize this water. Otherwise, we will continue to have drought conditions for ever. This is important.

Madam, I am happy that the hon. Finance Minister, Shri Pranab Mukherjee lauded the farmers, thanked the farmers for having
given a plenty of food grains to the country. Yes, it is true but what is it you are giving to them in return? The Government must
be grateful to them. So, the Government must arrange water to their land, provide them cheaper credit and also look after their
children.

Secondly, what is the position in respect of electricity today? We are unable to give even eight hours continuous power supply in
a day to those people who have sunk bore wells. Sometimes, the prices of vegetables go up, tomato is sold at Rs. 50 per kilo
gram, and onion is sold at Rs. 40/- or so. The farmers cannot grow these vegetables using the water which is available in his
bore well because of lack of electricity. So, the Government must ensure that the farmers are provided eight hours continuous
power supply in a day with sufficient voltage. This has to be done at the earliest.

What is happening now? In many parts in my State, also in Andhra Pradesh, Maharashtra, and Tamil Nadu, one has to dig one
thousand feet to get the water. That water, which contains a lot of fluoride contents, is neither useful to farmers for cultivating



their crops nor that water can be used for drinking. So, immediately the water bodies have to be repaired. They have been
repairing the water bodies, restoring the water bodies, desilting, and all these things. Now, where is the rain to store water in the
water bodies? There is no good rainfall. What is it that we are doing? 1871 Now, we have to take tree plantation aggressively or
else, we would be ruined within 10 years.

Madam, the Government should not feel contented that they are having sufficient food grains now. Firstly, we must see that these
water bodies are repaired and aggressive afforestation is taken up.

Now, roads are being constructed under the PMGSY. But these roads will not serve even for two years because they are using
only 20 MM of hot mix gravel, which is meant only for light weight vehicles carrying vegetables, fertilisers etc., to the markets.
The lorries carrying about 15 to 20 tonnes of produces on the road, would be ruining these roads.

Madam, the NREGP is a very good scheme. But in most of the Districts of my State, it is of no use to us. The wages must be
increased to Rs. 125 /- per day.

MADAM CHAIRMAN : Jalappaiji, if it is written speech, you may lay it on the Table of the House. It will be treated as laid on the
Table.

SHRI R.L. JALAPPA : Madam, it is not a written speech. I have hardly taken three to four minutes. I seldom speak. I was waiting
all these time to speak on the Interim Budget. Within two-three minutes, I would conclude.

MADAM CHAIRMAN: Okay, please carry on.

SHRI R.L. JALAPPA : Madam, these roads, which are being formulated or repaired, should have a minimum 30 MM of hot mix
gravel, otherwise these roads would not be useful.

Finally, I would request the hon. Finance Minister that the Government should charge only three per cent of interest on the loans
given to the farmers. About education loans, no interest should be charged in respect of the farmers' children. For others also,
they should charge only three per cent as interest component. In regard to loan giving, the banks are teasing too much to the
borrowers. I am saying so because I am running educational institutions and I know what is going on in the banks in regard to
provision of loans. So, I would request that this aspect should be looked into by the hon. Finance Minister.

With these few words, I support this Interim-Budget.

SHRI BIKRAM KESHARI DEO (KALAHANDI): Madam, Chairman, at the outset, I would not support the Interim Budget because it
has been seen that it is just an election announcement. It goes like an election announcement because elections are on the anvil,
and we would again have to go to the people to get a mandate. Probably, the Members within this side, would sit on other side
of the House after the next elections, and we hope that the Interim Budget is just a stopgap arrangement for the Government to
run, for the services to be rendered till the new Government comes. So, it is a Kamchalau Budget.

Madam, I would like to say that this Government has failed in all fields. Take the case of NREGA programme. They say that they
have made a lot of success here. It is a good announcement and it is a very good programme. But the point is that it has not
been implemented properly. The State, which are not ruled by the Congress party, are being neglected by the Centre. My District
has not got the last two installments of the NREGA till date.

SHRI RAMDAS ATHAWALE : Next time, we would give you.

SHRI BIKRAM KESHARI DEO : We want them now. It is because, the people have started migrating to different industrial places
in different States. Therefore, when you are making the Act like the NREGA or the NRHM, you have to get radical reforms and
radical legislations to make it a success. When you do not have the radical reforms, how would you make it a successful
programme? There are so many lacunae in the NREGA programme and the National Rural Health Mission. These are just
announcements. People have been waiting to get the benefits of these programmes, which are not reaching them. Therefore, to
make the benefits reach them, we have to have radical reforms. For all this to happen, the Government has to have the will to do
it.

Madam, I remember, on the floor of this House itself, the hon. Minister of Health had announced that the Medical Council of India
would be looked into and reviwed and the reforms would be made so that the doctors, after getting the degrees, wouldl serve for
a minimum of three years in the rural areas. But where has that announcement gone?[r88] Today, you will see that in the KBK
districts of Orissa, nearly 60 per cent of the doctors are not there, So, we have to depend upon the quacks or we have to depend
upon the hospitals in other States. Therefore, it is creating a lot of hardship to the people.



Then, this Government is very famous for going back on its words. When the recent floods took place in Orissa, they promised
us Rs.500 crore. The Central Team visited Orissa six months after the floods. We have been given only around Rs.200 crore and
we have to get Rs.300 crore more. They have an announcement that they have a Budget provision for flood management of
Rs.15,000 crore with the Central Government but we have not got even a single paisa from that money, from that Rs.15,000
crore for the State of Orissa. Therefore, I would request the hon. Finance Minister, who is in-charge of finance today that you
please adhere to the request of the Orissa Government for the management of floods. We are a neighbouring State of West
Bengal and West Bengal has also been affected by floods. But today we have not got any money. We have got only Rs.250 crore
and we have submitted the utilisation certificate.

Then, in regard to the banking sector, we talk so much about the farmers. I was hearing the Treasury Bench Members speaking
also. You might have waived the loans of the farmers. Waiving of the loan is a welcome measure. But why did that occasion
come when you had to waive the loan of the farmers? It is because the farmers have become actually poor. In the last 60 years,
we never had any programme directed at their improvement or for their economic upliftment. We just call the farmers heroes
today. Everybody calls them heroes because they have given their life and blood for the country and they have helped in
succeeding two Green Revolutions. Two Green Revolutions have become successful because of them. But today when the farmers
clamour or when the farmers shout for their rights, you do not give it to them. They say we want agricultural loan from the
banks at the rate of 3-4 per cent interest rate. The Farmers' Federation of India has put this issue in front of the UPA Government
but they gave no effect to that.

Then, regarding fertilizer subsidy, it is seen that you give the fertiliser subsidy to the manufacturing units. But if that subsidy
could be channellised to the farmers in some form or the other, then the farmers would benefit and he could get a remunerative
price. We are demanding a Minimum Support Price of Rs.1000 per quintal for rice. But we got Rs.900. Why? Why is this step-
motherly treatment to the paddy growing farmers, who comprise most of the States of South-Eastern India? Why is this step-
motherly treatment to the paddy growers? Why more to the wheat growers only?

I had always spoken that agriculture credit should be reduced to four per cent or three per cent. Then, the farmer will have
something to fall back upon. Today, the farmer does not have a father or a mother. He only has the Government at his disposal
to bail him out during the problem.

Regarding energy security, it is good that you have signed the Nuclear Deal. We hope that after a couple of years, there will be
energy security but by the time the demand for electricity increases, the demand for energy would have doubled. It would have
doubled. So, what do you do there? How much money have you given for extracting methane gas from coal? How much hydro
electricity projects have you identified to generate power? You have been able to generate only 7,000 MW in these four years. It
is only 7,000 MW, Is it sufficient for the country? You require minimum a lakh of megawatts by 2020 if you want to be a
developed country.

Sarva Shiksha Abhiyan is going fine. We have more money for that but the teachers, who have been employed there, are not
being employed on a regular basis. Only under the EGS, Education Guarantee Scheme, the teachers are employed who just get a
very minimal amount of money. Here, I would like to suggest that the Sarva Shiksha Abihyan children, who are mainly of very,
very poor children, should be given enough protein diet so that their growth can be healthy.

In regard to Olympic sports, I congratulate all the three Olympians who got us some medals of some repute this time. We
congratulate Mr. Abinav Bhindra and the wrestlers and boxers. But India has got the potentiality in the villages. It is only in the
urban areas that the athletes are getting a chance to show their talent but there is lot of talent in the villages, which could be
harnessed. These rural talents should be harnessed.

Today, I am saying about Marathon. [(mss1 Countries like Ethiopia which are poorer than India are getting gold medals. In
India, a poor boy in the hill everyday goes five kilometres to fetch water and firewood for his family. He also does a record more
than for survival. So, if this boy is tapped properly, he can become a future gold medallist for the country.

At last, I would like to say that whatever the Government has done during its tenure, they have tried their best, but the coalition,
which they had, was a motley coalition. I presume that they could have given us a better Government. They should have
followed how Shri Atal Bihari Vajpayee led NDA Government, which opened up the rural areas. During that period, it was the
rural sector which got the maximum attention compared to other areas. An innovative scheme known as Provision of Urban
Amenities in the Rural Areas has only got a budget of about Rs. 2 crore in the last Finance Minister's budget provisions.
Allocation to this scheme should be enhanced and the rural areas should be our targeted thrust areas because 60 per cent of the
population live in the rural areas.



DR. THOKCHOM MEINYA (INNER MANIPUR): Madam, I rise to support the Interim Budget for 2009-2010 which has been
commended by the hon. Finance Minister. Since the time is very short, I would like rather to make an analysis of how the Interim
Budget has come in this particular Session. You know that we have in our front, elections to next Lok Sabha as the term of the
UPA Government will be over in a few months. That is why, the Interim Budget was presented. This is purely for seeking Vote-
on-Account to run the Government, rather to meet the expenditure during the coming four months of the next financial year.

When I look at the Budget Speech of the hon. Finance Minister as a student of Mathematics, I find a very interesting case. Our
hon. Minister is also here. We have got as many as 69 paragraphs in the speech. Six plus nine makes 15 and this is the 15t

Session of the 14" Lok Sabha. If you further add one and five, it comes to six and this is the 6% Budget of the present UPA
Government. It is a very interesting fact. I think, our friends in the Ministry have done proper arithmetic to make it look so nice. I
congratulate them for this.

Coming to the contents of the Interim Budget, very humbly I would say that I do not agree with whatever has been said by the
hon. Members on the other side of the House. We have seen that you have already agreed on so many novel ideas, our Mission
programmes of the UPA Government. For the first time, our economy has sustained a growth of over 9 per cent per annum for
three consecutive years. This has to be respected.

Madam, we may recall that hon. President in her Address has mentioned amer amesft @t a=m By This is all for aam admi. It also
reminds us of the words of the Father of the Nation that India lives in villages. So, we have a number of programmes meant for
rural areas. I will not enumerate all those programmes but they are being followed vigorously. The only thing which we can
suggest to the Government — of course, every Government has its own limitations - is about the delivery mechanism. Since India
is a vast country and is a union of States and States are being run by different political parties, different political set-ups, there
may be lapses here and there, but even then a Mission remains a Mission. Take the example of National Rural Employment
Guarantee Act. It is doing fine in many areas and we are very happy that a family in the rural India is given a minimum of Rs.
10,000 a year for their sustenance.[S90]

Perhaps, all of you are aware that the global meltdown did not affect the Indian economy because our economy is rural-based.
Hence, it has nothing to do with the economic experts. Our agriculturists and farmers toil very hard on their own without any
scientific support or otherwise, but they still show us our food security. These are the things that we have come across.

Now, I would like to mention a very sensitive issue. I come from a part of a country, which is a border-area. We have got so
many border-areas rather they are quite challenged and disturbing areas, which do not have enough revenue resources.
Therefore, they actually live on the grants given by the Central Government, and whatever money is given by the Central
Government is huge. Let me also mention that those rich States after getting their plan money, share the money with our
developments. Once the development money reaches the States, then we have to look into the particular fact that the money is
properly utilised. This point is very very important. Therefore, we require peace in those areas for this purpose and in many of
these border-areas, which they call disturbed areas like Manipur, Mizoram, Arunachal Pradesh, Jammu & Kashmir. They are
special category States where we have got many problems.

Therefore, I urge upon the Union Government, particularly, the Ministry of Home and the Ministry of Finance to be more liberal
in dealing with these States in terms of financial help. At the same time, they have to help to look into tackling the problems
faced by these States in a holistic manner, so that the recent happenings in Manipur do not recur. A SDO along with an official

and a driver were kidnapped at the gate of the district HQ, and on 13 of this month they were found murdered in an isolated
place. We do not know who has done it. The State is facing a lot of problems. Now, Imphal is under full curfew because of this
murder. In this context, I would like to request the Union Government to kindly help the State Government to come out of these
difficulties so that these killings of innocent people, without any reason, should not recur in the future.

With these few words, I support the Interim Budget and wish that the UPA Government comes back to power in the next
election.

MADAM CHAIRMAN: Thank you. Now, the last speaker for the today is Shri S. K. Bwiswmuthiary. Please keep the time limit in
mind while making your speech.



SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Thank you, Madam Chairperson. I am grateful to you for giving
me an opportunity to speak on the Interim Budget for 2009-2010. But I must be frank in expressing my opinion about this
Budget. I am not at all happy about this Budget. I may be happy for the broad-base policy and approaches adopted for the whole
nation, but at the same time I am extremely sorry to apprise you of the fact that no concrete and effective policy measures have
been found or have been mentioned in this particular Budget for the overall development of the backward regions of the country,
particularly, with special mention to my Bodoland Territory.

I would like to appeal to the Government of India, through you, that no discriminatory policy should be adopted against the tribal
people, and against the backward people of the whole country. I would like to appeal to the Government of India to take
appropriate steps to provide minimum of Rs. 500 crore per annum to the Bodoland Territorial Council Administration for
augmenting overall socio-economic educational development of the people living within my Bodoland Territory.

Here, I am extremely sorry to remind the Government of India of the fact that on 16 January 2006 the present hon. Prime
Minister of India, Dr. Manmohan Singh, had visited a place called Salakati in Kokrajhar district in order to lay the foundation stone
of one power plant project of the National Thermal Power Corporation (NTPC).[r91] He had assured us of a minimum allocation
of Rs.500 crore for the next five years. But today I have come to know that in this Budget only Rs.50 crore has been earmarked
for the Bodoland Territory. This is a matter of serious concern and great regret. I, therefore, would like to appeal to the
Government of India to correct this policy decision. We should be given at least Rs.500 crore per year for the development of
entire Bodoland Territory in all spheres. Over the last five years we have been given Rs.500 crore. These Rs.500 crore are
nothing because over the last 60 years after Independence my Bodoland Territory has been discriminated against in all spheres.
Nothing was done.

My Bodoland Territory is adjacent to the International Border with Bhutan. This Indo-Bhutan border area is very backward and
neglected. So, I strongly urge upon the Government of India that a minimum of Rs.500 crore per annum should be given to the
Bodoland area.

Over and above, in order to develop my area in the sphere of education, the Central Government should set up a Central
University called Bodoland Central University there. There should be another Central Agricultural University for Bodoland Area.
There should be at least one IIT; one IIM; minimum ten numbers of Polytechnic Institutes; minimum ten numbers of ITIs;
minimum one AIIMS model institute; and one medical college. The present Central Institute of Technology should be upgraded
to a full-fledged Central University. There should be one Bodoland Institute of Textile and Fashion Technology. There should be a
premier educational institution for the development of the Bodoland area.

There should be at least one domestic airport in the Bodoland area. I have been crying hoarse for years to get a domestic airport
there but nothing has been done so far Between Guwahati and Bagdogra there is not a single airport. Because of that we have
been facing a lot of trouble in coming here. This is very unfortunate.

The flood and river erosion problems of Assam have become perennial problems. These problems should be considered by the
Government of India as national problems and effective policy measures should be adopted to tackle these natural calamities.

Madam, there is no industry in my Bodoland Territory except one refinery called Bongaigaon refinery. The Government of India
should take some concrete policy measures to industrialise our Bodoland territory so that the unemployed people can be given
job opportunities. In terms of population we are around 30 lakh people. We have been given an inadequate amount of Central
fund. This is very unfortunate. A great injustice has been meted out to the people of Bodoland Territory.

Madam, I would like to lay the rest of my speech on the Table.

* There should be one Bodoland Medical College; one Bodoland Institute of Information Technology; one Nurse and Paramedics
Training Institute.

I would like to draw the attention of the Union Government to a very long-pending matter of serious public importance. It
pertains to the manifold tragic problems and difficulties being faced by a huge number of Bodo medium schools in Lower
Primary, Upper Primary (Middle English), and High Schools both within and outside Bodoland Territory, for not having been
provincialised by the State Government of Assam due to lack of resources over the past few decades. The total number of Lower
Primary, Upper Primary and High Schools stands at 1000, 500 and 500 respectively. I, therefore, urge upon the Government of
India to take appropriate steps to help provide a minimum of Rs.200 crore per annum to the Bodoland Territory Council
Government and the State Government of Assam in order to help facilitate the process of pronvincialising the aforesaid
languishing schools at the earliest.*

MADAM CHAIRMAN : The discussion will continue on Tuesday on this Interim Budget. The House now stand adjourned to meet



on 24™ February 2009 at 11.00 a.m.

18.35 hrs.

The Lok Sabha then adjourned till Efeven of the Clock

on Tuesday, February 24, 2009/Phalguna 5, 1930 (Saka)

*a€}x This part of the speech was laid on the Table
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